257 Motion of Thanks on [ RAJYA SABHA ]

[Shri N. Kanungo.]

(iii) under sub-section (3) of
section 48 of the Coffee Act, 1942,
a copy of the Ministry of Com-
merce and TIndustry Notification
G.SR. No. 1221, dated the 18th
December, 1958, publishing certain
amendments in the Coffee Rules
1955. [Placed in Lijbrary. See
No. LT-1185/59.]

ENQUIRY RE NOTICE OF A QUES-
TION OF PRIVILEGE

Surr MULKA GOVINDA REDDY
(Mysore): Sir, 1 tabled one motion
calling attention to a letter written by
Mr. Mathai to the Prime Minister.
That is a question of privilege.

Mgr. CHAIRMAN: That has been
done. I answered that yesterday.

Surt MULKA GOVINDA REDDY:
I would like to know from the Chair-
man whether it has been referred to
the Privileges Committee.

Mgr. CHAIRMAN: It has been refer-
red. I said that yesterday.

Surr J. V. K. VALLABHARAO
(Andhra Pradesh): I have got a sub-
mission to make. The bulletin that
has been circulated by the Rajya
Sabha Secretariat does not even men-
tion that such a thing has been refer-
red to the Privileges Committee, and
neither any of the hon. Members
knows what that letter contains. I
request that the letter and the motion
may be circulated.

Mr. CHAIRMAN: That has already
been done.

MOTION OF THANKS ON PRESI-
DENT’S ADDRESS

Mr. CHAIRMAN: We are not sitting

through the lunch hour. Shall we sit
today? What do you say?

Hon. MEMBERS: No, no.
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Mgr. CHAIRMAN: Then on the nexx
two days, you have to sit through the
lunch hour if you want to have as
many people speak as possible,

Surt T. S. PATTABIRAMAN
(Madras): Sir, I beg to move that
an Address be presented to the Pre-
sident in the following termws:—

“That the Members of the Rajya
Sabha assembled in this Session
are deeply grateful to the Presi-
dent for the Address which he
has been pleased to deliver to both
the Houses of Parliament assembled

together on the 9th February,
1959.”
Mr. Chairman, Sir, it was twelve

Years back that on the historic night
of August 14, the British handed
over power to the people of India
amidstt trumpets, fanfare, fireworks
and rejoicing. Yet one person who
was the prime architect of India’s
freedom, and who is the Father of
the Nation, was not present in Delhi

to participate in the rejoicing. He
was walking on his lonely tour in
Noakhali. When approached to say
why he was absent, he was con-

strained to tell that the freedom that
dawned on August 14 was the poli-
tical freedom and that it was not the
end of the journey. Political freedom
was the means to an end and not the
end in itself and he will be satisfied
about the freedom only when the
teeming millions of this country who
were spread throughout the villages
will be free, will be delivered from
the evils of poverty, ignorance, un-
employment and under-nourishment.

Today our leaders have been wise
enough to undertake the great task
of rebuilding this country and we
have been going through systematised
blanning in the past one decade. It
was in the year 1950 that the Gov-

ernment of India first thought of
blanning and introduced the Fi§st
Five Year Plan. The First Plan,
though a modest one, was a great
success. The national income in-
creased about 18% from Rs. 9,110
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crores to Rs. 10,800 crores. Allow-
ing for an increase in population, this
meant a rise of 11% in the per capita
income from Rs. 254 to Rs. 281. Yet
we cannot forget the fact that there
is wide-spread disparity between the
income of a city dweller and a vil-
lage dweller who is wedded to the
poverty stricken land in the remotest
village. The per capita income of an
agricultural labourer is only Rs. 109
against the per capita income of our
industrial labourer which is Rs. 265.

The First Plan laid emphasis on
agriculture and in 1955-56 the total
output of foodgrains was 65'3 mil-

lion tons, four million tons more than
the target of the First Plan. The area
of irrigated land increased from 51
million acres in 1950 to 65 million
acres by 1955. Yet in spite of our
herculean efforts we find that the
food problem continues to be the
biggest problem of the country. Food
problem has become the problem of
problems—a never ending problem.
Though the Second Plan has a pre-
dominantly industrial bias, raising
the food output has become vital to
the success of the Plan. Food con-
tinues to be the corner-stone on which
the whole economic edifice remains.
A targetted increase of agricultural
production by 2 to 2'5% per annum
has been found to be insufficient to
support a large plan of economic
development as that of ours.

The target in the Second Five Year
Plan has been raised by 155 million
tons of foodgrains i.e. a total output
of 81 million tons by 1961. In the
first three years of the Second Plan
we have been able to achieve an
additional production of only 66 mil-
lion tons i.e. half the expected yield
by the end of the Second Plan. In
the past year due to adverse sea-
sonal conditions we lost 9-8% of our
total food production. It is gratifying
to note that ¢the President has made
specific reference to this problem and

the anxiety of the Government to pay !

the highest attention to it to solve the
food problem.
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The Prime Minister recently point-
ed out that the food production in
the country must be increased and
incentives given to the people in
order to achieve the target. It may
be, Sir, that we may be providing
the agriculturist with irrigation,
storage and other facilities, but stinl
he needs the moral incentive. That
is absolutely necessary today. The
Indian National Congress which met
at Nagpur has given a proper
incentive viz. that the land must be-
come the property of the tiller. The
Government has been wise enough to
say that there must be ceiling on
land holdings. That is the greatest
incentive that can ever be given.
Ceiling on land holding and establish-
ment of co-operative society in every
village to give service to the culti-
vator will be a great incentive {for
production. Most unfortunately, even
in this decade, people who are known
to be having broad views, question .
the validity, the sagacity of having
ceilings on land. It is most unfor-
tunate that those very people who
advocated the abolition of zamindaris,
who were the first to run down the
princes and abolish the kingdoms in
this country are now against putting
ceilings on land. Today when we
have abolished zamindaris, when we
have abolished big jagirdaris, when
we have abolished the states, it will
be an anachronism to have big land-
lords who have no right to exist. If
we are going to have land holdings
without any limitation it will be
bringing back the zamindari through
the backdoor, and it is in this context
that we must give proper incentive
to the labourer.

Today a great agitation is being
carried on against the introduction of
co-operative societies in the rural
areas for stepping up food production.
May I humbly submit, Sir, that the

co-operative system is not going to
eliminate the peasant proprietorship
over the land. Even yesterday the

Prime Minister said in a nearby vil-
lage that by co-operative system it
does not mean that the peasant will
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lose his individual ownership, but for
most of the lands that he owns in
the village, that are not properly
looked after for lack of facilities, he
should be given incentive through
the service co-operatives. Through
the help of the service co-operatives
the peasant will be able to get all his
needs. He will be able to produce
more and satisfy the country’s re-
quirements. i

Similarly, Sir, when the ceiling is
introduced in all the States, there will
be surplus land available. The entire
surplus land will not be given away

to individuals who may not have
the means to cultivate it. It will be
given to co-operative societies in
which the tiller will be an equal

partner, an equal proprietor. He will
have the necessary facilities. For the
maximum cultivation of this land,
we have to give the incentive to the
cultivator. And the best incentive
is to give them the necessary faci-
lities through service co-operative

societies. That is the object of the
Government. I hope there will be
no more argument about it, there

will be no more opposition to it and
the people will realise that the path
of salvation lies in their co-operative
effort and through co-operative effort
alone we can achieve the targets.
The increased food production has not
commensurated with the increasing
population of this country. The Census
Commissioner has indicated that by
1961 our population might exceed 41
crores. So, there is urgent need to
gear up food production in propor-
tion to increased standard of living
of the people and increasing popula-
tion. -

Often we find that the prices of
foodgrains and essential commodities
soar up. Today we cannot hide the
fact that the prices of foodgrains and
essential commodities are going up
very high and they have gone beyond
the reach of the common man. This
may be a temporary phenomenon of
short duration during non-seasonal
periods but still there is a growing
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feeling 1 the couniry that the Gov-
ernment should do something to sta-

bilize the food prices so that the
common man, the poorer man, the
man in the remote village, will be
assured of regular supplies of his
foodgrains at reasonable prices all
the year round. The President has
indicated that rice production and

raby wheat crop are likely to be very
good but still we find from the nook
and corner of this country that there
is very great hardship in the matter
of foodgrains and that the prices
have not still appreciably come down.
To supplement this, we have im-
ported 2'74 million tons of foodgrains
from abroad. Yet, if the prices soar
up, the fault certainly lies not only

on the machinery or inadequacy of
foodgrains in the country but also
elsewhere. We have been able to

produce enough foodgrains, we have
been able to store enough foodgrains
but still due to the faulty distribution
system the prices have gone up very
high. It must be admitted that the
blame for the rise in prices rests
squarely, in part at least, on the com-
mercial community, which stocks all
foodgrains and then speculates in
prices to earn the maximum profits.
It is well known that the producer,
the man in the village, who toils all
the day and night, is not benefited by
the rise in prices and he seldom rea-
lizes his money, but when their pro-
duce is brought io the market, the
middle-man, the merchant, hoards it
and he speculates in it and he brings
up the prices and thereby profits by
it. In this context, the Government
is entitled to our congratulations and
full support for their policy of State
trading “in foodgrains. Food must be
kept above speculation and racketing
and the best means of achieving it is
by State trading only, not only in
wholesale but also in retail. The
Government should take courage in
both hands and make itself fully
responsible for the supply of food-
grains to the people at reasonable
prices all the year round, even in the
remotest villages. I earnestly request
the Government not merely to be
satisfied with procuring foodgrains
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from the mullers and the mercharts
but also to take up the distribution of
the same through Government retail
shops These steps will bring down
the prices of foodgrains and stabilise
our entire economy Further it will
be a great incentive 1n pushing
through the Third Five Year Plan
also

In the sphere of industry 1t 1s grati-
fy.ng to note that we have made com-
mendable progress, in thc past 10
years In the First Five Year Plan
the rise 1n 1ndustrial output was more
than 40 per cent, under the Second
Plan, production was, almost i1m all
principal organmised industites, higrer
in 1956 and the index of ndustr al
production 1ose from 1221 to 1327
We have reason to be satisfied with
1egard to the progress maae in the
public sector especially in steel and
fertilizers Yet, there 1s no roon or
complacency Unless we 1ncrease the
tempo of industriahisation, specially
mn basic industries, we will be nowhere
near solving the unemployment and
under-employment problem We are
still the lowest 1n the per capita
investment in industries Indiais Rs 250
per head, United Kingdom 1s Rs 250
per head, US A 1s Rs 400 per head
We have the lowest percentage of
people 1in industry India has got only
10 per cent, UK has 50 per cent,
US A has 40 per cent, Canada has 30
per cent, the Unlon of South Africa
1as 20 per cent The tempo of indus-
rialisation would have been greater
>ut for the foreign exchange crisis
Yet the outlook 1s bright and 1t 1s
1oped that with the assistance of
riendly foreign countries and inter-
wational institutions we shall be able
o fulfil our targets of the Second
"ive Year Plan with its emphasis on
ndustrialisation

The serious forelgn exchange situa-
1on necessitated the re-appraisal of
he Second Plan and the result was
lashing the allotment of social ser-
ices Though 1t was a regrettable
tep, yet 1t was unavoidable As our
rime Minister said, every village
1ust have a school, a hospital and a

[ 11 FEB 1958 ]
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co-operative society and with the
meagre allotment, the Health Ministry
has done very well Great epidemics
like plague and cholera have become
things of the past The mortality rate
has been brought down by 10 per
every thousand in the past one decade
and 1t 1s no mean achievement It 1s
gratifying to note that the Govern-
ment will concentrate i{s attention in
the next few years on eradicating
small-pox, cholera and malaria which
even now takes a heavy toll in the
country-side

A socilety 1s judged whether 1t 1s
civilized or not by the number of edu-
cational and cultural institutions it hag
such as schools, theatres, hibraries, ete
We can be rightly proud of our
achievements 1in the field of education
in such a short time It 1s anticipated
that by the end of the current year
additional facilities for schooling will
be 6 million in the age-group of 6 to
11,300,000 in the age-group of 11 to 14
and 75,000 in the age-group of 14 to 17
Against the plan target of 2,34,000 pri-
mary teachers, the likely increase in
the first three years itself 1s about
2,00,000 Elementary education in rural
areas has made considerable progress
The Madras Government has given an
additional incentive by means of pro-
viding free mid-day meals to poor
children and making education free
up to the eighth standard If socialism
1s to be established and equal oppor-
tunity 1s to be a reality, education
must be made absolutely free at least
up to secondary school level We are
living in an age of technology and
scientific advancement The progress
of a nation depends on the number of
technicians such as doctors, engineers,
scientists 1t produces We have made
good progress though still far from the
achievements of countries like the
USA and the USSR The allotment
for technical educaiion was raised
from Rs 48 crores to Rs 57 crores
Provision has now been made to tramn
4,553 engineering graduates and 10,285
diploma holders every year Eleven
new Engineering Colleges have been
opened and Higher Technological
Institutions are to be set up at Madras,
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Delhi, Bombay and Kanpur and with
the increased availability of techni-
cians our industrial progress is bound
to be greater In the coming years

We shall soon have the opportunity
to discuss the report of the Official
Language Commission Whatever
may be the recommendations of the
above Commission, I am sure that its
1eport will have the solid support of
every section of this House Language
has today become most unfortunately
a dividing factor in thig country. The
unity of the country 1s at stake and
1 am sure that linguistic fanatics wall
not wreck the ship of State against the
rocks of their dogmas The principle
that Himndi should become the official
language has been accepted by the
country and the difference 1s only how
and when to implement 1t If fanati-
cism 1s going to be there, 1t will breed
counter-fanaticism just as violence
breeds counter-violence Language,
like food, cannot be forced down one’s
throat but must be allowed to be
assimilated by the people Similarly
there should be no haste in discarding
English which 1s one of the greatest
languages of the world It has been
rightly said by the people coming
from the South and from Bengal that
there should be no haste in replacing
Enghish with Hindi I am sure that
the Government and the Parlhament
will give due consideration to the
feelings of the people—of such a vast
majority of people—in the country
We have profited by the English lan-
guage and we should continue to profit
by 1t till our languages become richer
I am sure that the Parliament and the
nation will accept the wise decisions
of our great leaders and profit by
the same Any short-sightedq and
narrow-minded agitation will weaken
the foundations of this great country
of ours and will endanger our econo-
mic progress

Sir, India stands in high respect and
esteem not only with other Govern-
ments of the world but their people,
thanks to the policy of our beloved
Prime Minister
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The entire world 1s our friend and
we have no enemies We have stood
for the highest principles and never
deviated trom them and this has won
us the esteem of all Our campaign
tor world peace though not totally
successful, stil has yleldea limited
results We can be proua of our con-
tribution in lessening tension m the
world, whether 1t be in Viet Nam
Laos, Lebanon, Cyprus or Formosa
The horizon of peace recedes farther
and farther and there seems to te no
hope Yet, our efforts to prevent
nuclear war and production of
nuclear weapons and  preserve
peace have attracted world-wide
support and let us fervently hope that
the world will be saved from mad
adventurists

If the past decade witnessed the
decay of colonialism and exploitation
in Asia, the stage 1s now set for the
same 1n the great continent of Africa,
In the past ten years, the Asan
countries have Iiberated themselves
from the shackles of colonialism and
many a country has become free. To-
day, the entire scene 1s changing and
Africa has become the centre of our
attraction Racialism and colonialism
are having their last-ditch battles n
the dark continent of Africa The
African lion has at last woken up from

its slumbers and mighty events are
likely to happen there in the near
future The recent happenings 1n

Algeria, the Belgian Congo, Madagas-
car, Kenya and South Africa are only
symptomg of a deep-rooted disease
Colonialism and exploitation and racial
subjugation have gone on for centuries
and now the revolt has begun The
brave African people are up to assert
their rights that have been guaranteed
to them by the United Nations No
amount of violence and terrorism can
perpetuate this subjugation It will be
good for them, the Western countries
and the world, to realise sooner that
Africa belongs to its people and that
they alone can be the masters in their
houses The Indian people have al-
ready expressed their solidarity with
the aspirations of the Africang and the
tremendous weleome India gewe te
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Prime Minister Nkrumah is an indi-
cation of our solidarity with the aspi-
rations and the struggle of the African
people in their fight for their libera-
tion.

We have successfully implemented
the First Five Year Plan and are going
to see through the Second Plan though
pbeset with obstacles. We have made
considerable economic progress though
much has yet to be done. We have
taced 1nternal troubles, external
troubles and we have also faced inter-
nal dissensions, Five years back, at
the h:storic session at Avadi, the
Indian National Congress accepted the
soclalistic pattern of society as our
ultimate goal. At Nagpur, after
having travelled four years on the
road, we have come to the definite
conclusion that democratic socialism
shall be our ideal and it shall be the
gu:ding factor of our country. Soci-
alism has been accepted finally and
there is no going back. The march
towards full socialism is certain and
all policies are directed towards the
same. With this object in view, a
more ambitious and a bigger Third
Plan is in the offing. The people have
felt the impact of the Plan and have
given the fullest support. Yet, it is
regrettable that the organised business
community and the capitalist class
have started a campaign against the
Plan and the Government. In the past
few months, you must have been
aware, Sir, that we, the Members of
Parliament, and the public have been
flooded with numerous items of lite-
rature, numerous speeches and nume-
rous theses on economics, taxation
and planning. They are all against the
planning pursued by the Government
of India and they have been directed
against the taxation policy of the Gov-
ernment of India, It is an organised
effort to undermine the efficacy of
the Indian Government and the
attempts of the Indian Government to
raise the standard of living of the
people; yet, nobody has been affected

by it. They want us to go slow; they
say that our Plan is too ambitious,
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that 1t 1s impossible of realisation,
wmat we will be finding ourselves in
no man’s land and that we cannot
make any progress. They want to
curtail the Plan and they want to
curtail the services but the one thing
they have forgotten is that in this
country, in spite of the two Plans,
miilions of people are still semi-starv-
ing and without basic amenities. Many
a village has not even got electricity
or even drinking water. If we are
going to ask these semi-starving mil-
lions of people 1n these remote villages
to wait for a few years more to satisfy
economic doctrines, it will be the
cruelest joke that we perpetrate on
them, I am sure that the moneyed
classes, the capitalists and the indus-
trialists, will realise that it will be in
their own interest to have the Plan
quickened at a great pace and to see
that the economic prosperity of the
country also proceeds in a rapid
manner. They can at the most with
their propaganda delay the progress
but ultimately the giant wheels of
socialism w.ll completely crush them.
Socialism is bound to come. Socialism
is on the progress and nobody can
stop it. If the moneyed people think
that by their intelligence and by their
dilatory tactics they can stop the
progress of the nation, they are sorely
mistaken. It is the hour when we
must strike hard; we must work hard.
As the President has expressed very
clearly we have now to put forth our
efforts. We have only made a begin-
ing. The economic probelm has
only been touched. The people have
been given only very little benefits.
Though there has been great progress
all round, the task to be achieved is
very great and we have to work hard.
We need not be worried that the ten
years of planning have not produced
much. Even in the great nation of the
U.S.S.R., after 41 years of totalitarian
planning, Prime Minister Khrushchev
had to admit that fifteen years of hard
labour and concentrated effort is fur-
ther necessary to give the people their
basic amenities. We got our freedom
in 1947 and we became a Republic in
1950 and. within this span of ten
years, we have made remarkable pro-
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gress though our goal is yet far off.
We have to make the millions of
people in this counfry conscious of
the great polentialities of the country.
We must ask them to work hard so
that tomorrow may be there. Today
we are laying the foundation of a
great society where there will be no
privileged and the under-privileged,
where there will not be class barriers,
where there will not be the rich and
the exploited, where there will not be
the masters and the slaves. We are
pariners in a great experiment of
socialistic society. India 1s going to
be a great country where everybody
will be an equal partner. In this task,
we have every right to expect, we
have every hope, that the people of
India and the Memhers of Parlia-
ment will give their unstinted support
to the Prime Minister and the Gov-
ernment and make the Third Plan a
great success.

Thank you.
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FTIA TR F SO T AEEE WY
g F qUH FO q4r wiyTiay
#1 TF T G007 HT 797 927w AT
gv SAfFq FT FrATAFAT AT FH HEH
g7 IXG-FIA, €A, Y41, T, 7,
g I FT T F47 7HA TE
FAT ATEA | g7 afwanT, g Fatem,
g WMieT W g weqr F foF gg
sraeas 3 war € fF oo ooy
FIATHAHT FT g7 T F
F7 | W AT T T A & i
F1 T T 9T YA FET EOM AKX
TUFT G R TG TR “auq” TR
T & FOTT ¥ IA aufaat $1 A 6F
oW AR F ave §, qfva & =g &
gfus & zfus a9a F3, o8 &
R TfAa &9 9@ $ W oade
F@l g | fom swT w9 @nn w1 A
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[sfradt arfreft fama)
[ F Jqr FW@ § AN w9 RIS
AR g&F frar swm & sE g
ST AR W A 999 F O § uw
e orfag R gFEr WY werfaa
FXA FI [ F FOAT F TANT FEAT |
[ FY IFTAHT AR Afa & Fo f
% Iq91 =T qat fear war &, foaer
femm oy ofeg 1 W R d
o9 WA FHE 97 & I HI] I4T
SHTX & USRI FHeT g T geqr
#, ®1ata § 9978 S arfw ag fasre
F&F I qu famfean & 9 &R
78 sog oy 9T R & ) 3EY
A T AT FEATT & FFAT & | WIS
[W AN AT & | IT JINAT FIA
7 gfc g 9T a1 AT ST 94, ar
W T IqY G ANET @ AR

FWIAT AT 9T FHA |, afT gw
I A & e #7 39 a1 g =faa

T W g ' S sFEET 30T
fadr 4 | @ @ & WA gww Ty
fR S8 F faors W=t W @
ARG AR A TAEr AR FHIY
it qufsa &1 & | gEfEw oo o
g TR § I FT T, THATHT
& #1 o st Tifge o9 s
fe a oigw & oy @y v ) afes
Iy T T AfvF T99 w9 Y W™
quT AEWEFAT & |

A, qTmE ¥ AR Y F fasy
qET XM A g & FAT AR farw
§ I aTely 71y ) TG HIL 0 0 FEGHI
q HATE FT & A7 990 3 T 2
99 F g W T A Fe ARt g
arama-frata Aif & wa aw o wfawre
AR §HT § S8 S W 7 T
ERy@EnE frar g F W g2@
W a%aa1 9X | Ig afgmf@l st
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TUTE {7 TR § WX AT § qTT 7
T F § o o ofr creE-and
qiferly & g AT | WhawTd guy
F ATARGFAT § WX T A AWAT §
IR faew & f aft CRw-gmE
qifeeY & sramaw guT A1 fF @
qY faafr qar 7 St sfeareat § Sy
gH agd WA OF 9% T F  gA=
TR | AT GIAE o, & F FE T
g front foanl @ ot g fodt €3
Tt Teifas Al y g g aR
TF & fod W ag ara e e
=ifed f& e AR =799 droT 71 §
ST T N FT TR HT GHY HTET
T AR FIX IT F O aga AGF
I AT | T F1g i A fog o,
e gATS | fad o, =g wsel A
Tt 7 o T, A A wT q Om
THAT qgT FEIEF EIA § WX IR
T AT THITAT I, AR GHIT 9T
T AT WY 9 e § | g9fed AT
TR g 5 gw @n dae e
F qgW d  wfyw @ § R =@ F
afvam & sifyw & wiys X 39 F¥
FIRET FL |

A, TR S ER e F AT
7 F1E QY AT AL &Y Gh | §H 99 TH
9§ IqHT FEF T 4T 6 | 79
WRT AT 3 & ey $03 gl &
TIAHF FET FT AT A IRE FY
fretr 7 <&Y & 1 U Y ST ST AREA
FT AT FIAT & ST ATHT FT FdeT &
fa ag gt 9F =W ¥ ®9 § a9y faE
FII) AT FETA WF F

TG T 3G T4 3 & wfed |

s, §UWE & & W fF qued
ARITYO F7 T X g, EFT A& B
99T FQ gC Uqfa A T Fgr @,
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TS 7 | 3 gfg, Frerarger steiwi-
F, I AW I AR F1 feqm
I AT FAT TART FY FgAa |
FHY | WA, T A TR gles
@ gEed F|r g fF el of
fagmr-qa sfgaed 2o & @ @@
wfys Swfaeg 71X feagigeg M T
qT FHTFT T AR FG TEI &1 aFaT |
faiw &1 & 591 g7 3} F1 faw AR
Frsr wr qfa frees garanl & aifa
¥ T AR § 1 e, T g
AT FT AN F da<or T FT gHav |
gfs g8t R § A AR G a0
F1 draa faa 9 7 dar, o
q gEeT & AT | FWE AW A9 &
frar &, "a@r g AR G geEni
F1 WY AYE EEar @ @ v
gaft a a:z faamms T8Y § 9% 99q
JEEaes W TE g, ey I;mo &y
AT | T I TEI S f6 Hrerar-
ol HYERie 3y ¥ fod wmasas §)
wOgE sEm o® 10
Yae g @ &9 W ;W
F oA & g dw =g
wfewl ;g E W w
¥ T TG G, @ CF q A &
T IR S F9qAR T8 AR AA
qUEEAT R, S¥ & @QeWT | AR fR
R A =l Y agarEa H Gl
FT T & TF @I TT ST HT JIA
ST 74 SN #t TS QIS M | WiAq
IS GH a9 G § (3 g7 I9aT &7 ST
W FAT I, a1 R o ag wma-
=% § % gw sar #7 qe3feer g
W F9T A | =7 AR T G A
¥ ufq, S ST FY g &+ gL @
A $F 95 SIWT § FEEfad qRC
R HFHT & 9 9 e a9
W G Iy a9 FE g e
IO & swfa ¥ gw fagy o
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o g & @aT § W w4y Sawr
gEEF qgas A F fgg A ¥ )

o, WA &S FUT SAEer
AR AET anfes feafy wi= aiomm &
fomrrer = Y 3@ gu, i fF o
q 9 ywre v § f5 aftgn g
IS IA @1 TR T HreT T Al
FT AT HIX I8 Sa9 @ A aret I
TE AT qT AT T FI GATA THIATET
TR gAY 99 7 TF I€T A qrer
oA | gW Afe OF wradl ifevse
AT Hifar F S 347 AR & AY AT
Fd:7 § & foawm s« g7 a8 s9ni
qx §, IFT &Y G SARI 9T W T |

i, &, o, ¢, #WR 37 fu-
T | G % FY 71 fizar F siaq @
FH 9T IS €W & fawg 7 =i
Fr T § | gvl gu, g gu
ad®l w1 g9R, qfA qe & FwEa
T FHE, G AG A1 GHEAT FY qAEAT
FTH TOET FAEHRF IFRY
e FA H AR @ WA 7 e
ferwa ¥ a1 <@ AT FY gEATr
oy fd § o EreEae aft g
¥ § g T AR E fR W W
FAT FHFA S fod M IqC I
FR A FEAETAT & | AA T o &A
& o I T A &
AEEY AT 3 FIA ISET AT R |
qH o &v 1 faornw Wt gift #E
g faar 98 w99 9@ g Frwdl
TR WEI A FHT A AT G | 98 A
qaS[E Ao BHAl F AT qQE AT
FIFET & @d g s g | fage
TEN A Y G99 qgd TGl qqTg
w5 o wfass & S 689 AW T §
Tg At e g AT seIR g 1 fe o
T gUET 98 © § | St s &4 g,

7 TR T AR W TR Y | T W A ¥ AR Y

-~
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[swar arfasdr maw)

o, GTE 3§ e
fawra aromn ¥ fawr & wgmfgw &
TR T | TN A F0LA FEATE |
MY Gt WY FEEr AT AT
R, g 37 a3 geg ara qrdon &
AFT | 1 AT TR HIGTE TH FIA
fwar qedqT & | ma W g A E A
afrwT qav farado o i Aifg
St qieza.or faut St gl & aE §7
faiar &Y @ TS 7 FoqAr F {7
T TN 8, A HIT IR HLAFATE ¢
WM,  §EF ATREE " qfar
frftort o1 Taft o @ @& T
Iy g 5 fawmw & sof d oF
qg wfa ok g < wfas Aifa § o
ggaT W ¥ fwd g7 Qe 9z famw
= [ F wEIFAT £ |

S, (Y, 1Y, %%, 29, ¢5,
%0, X% AR 3F dUAG ¥ fIm
afenfrs soTed, ™™ T Fg &
Ieqrad, a9 W qrgfaw 79 7 @ &
AFEAITHT, HTA AEHAT AT FH0(IH
HTEIAT I ATAE FEAT, AR AAF
I9q1N FRAAHT FT JT 97 &, SAF
Arae &, § 3997 & FgAr wgdr g
T gHarE] 93 Ixr-fader & g faet
g% qurzdl & w9, § A FqOAT qui5ay
#1 gt wfaa wzar Tedt g

|, 33, 14,5, 39, 35, 38 9
¥9F QI ® "giAfgw A wfaw
afer & faware # ITFT I9TTT aEe
STIfeAqt FTAT A F7 AT FIHOT F]
7z FE9g S9IT & qF T WiGAT 1
FH FL4 AT & U] &1 TF 72 A,
¢ gfoz A 7S T 37 7 HrAF Y
oo g L w0 wdr waArfas aife
FIET 7 2 §d < A fow a &
= a3 aTdr D gE gaE—
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MY R FEeAe } I E AR Avfed A1
AFATAT! 71 T FHT FT s
AR faqrr & qeRt o v FWR ¥
TAFT FART a1 W@ &, IAFT AIH
TET FRI A TG 41 &, w0ae 0F fHT
FIETFFT § AT AT a0 fae 7 feweri g%
g1 aar § 1 39 f6aT wrdesd o g
J[ 92 & fi e wfe Y #ara-
AT FY 4R AT WRT 1 97 ey fda
g g7 a¥  AFIAT FT AT TR
I7g GACAF HEAT § gAfoaa Far g
F1 1 mrorfas afea w1 gaaers @1
ok A BRAT I oyOAHT #Y
A & IWET § AT A7 0y ag
arq garfrd Far & fiv argasr 7
Teax fagarat “wra” wa fagg avqe
F AT AFC fAAFFT FoAARA
44 ST W & | T FH 73 TIqN0 FT
¥ & AR AT famm & fr e ad
Tagg 1 A9 & § W FT IAEH Fd
T WA AT FCAT F o AU TI1 IR
gH S50 AT, TET AT FAM Y AL
T 7

F|A, 74, 3% 3%, 3%, 33T 3¥F
Tuas 7 o9 gagam faqtr st
FY =1 7 7% &, 98 weaT qURAA §
FAFTT HIT FETE FT TRTET 3 IR
% fag o o FT waar foar war @
IAFT & EFOTT FAT E | TE 1T 9
g FWT a1 IR AT F MR AR
74 sgaedr § g IAT T AGA, T
FRITTAT & ITWT 7 Y WAATF FHAA!
fzar g |

STATY, Yo, ¥9, ¥3, ¥¥, ¥y,
%%, Yo, ¥5, ¥, Yo AT 2 F
gUIIE § qUeEafeE 99, §AAIRY,
g7 =ik ufvesar @@ G
qUATHT &7 F9T E AE @, AN WA
gare W & gmrfag daray wh
fadari & wgmfgn =itreal 7 &0
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3aq ge3g & fa 7 amng fazg af@n
F dr9 gfassar A o F@r A7
Ffe A1 F1 AT 7 aga A4+ JgAT
E ) wemfew wegafa ot § gferor
TRIET FT TTATAT FT 597 HOTF 7
7 ST Soa@ fagr &, 9aqW 39 A
FIF AT F1 AT TIT FT AR FIF
qaFT 97 " qfeqdr ® GAIA &
faq 31 U o mey I HT FRE-AIET
JATHAT F7 7 AT aam  f5FT g7
g ¥ ar fafewq fasm qemr 7
gAm g QX FT. fAAr 39 9w A
THE
AT, 4R, ¥3, L TIWE 7 89

TEWRT F g7 A E 1 TEA UK
¥ wfges, amTAHT  QEWART
aeqT 41T fazg afea 7 agqmr s r g9
#F &1 fazr q g gaArt sdar 1 ufA
JIETEF FAN, IT5 fa9 gq gay A
OO & MW, W4 FTRI gH 3
g3 FI GAET AGM A IT ¢ W
qeqa[g AIaq HAT 483 § |

Mr DePUTY CHAIRMAN The
Motion that has been moved and
seconded 1s that an Address be pre-

sented to the President in the follow-
Ing terms—

“That the Members of the Ra)ya
Sabha assembled 1n this Session are
deeply grateful to the Presi-
dent for the Address which he has
been pleased to deliver to both the
Houses of Parhament assembled
together on the 9th February, 1959”

There are 37 amendments

Surt P C BHANJ DEO (Orissa):
Sir, I move*

1 “That at the end of the Motion
the following be added namely:—

‘but regret to note that no
effective steps have been outlin-
ed in the Address for enlisting
the Co-operation of different
shades of opmton in Parliament

and outside to elicit ful! enthu
siasm from the geople and 3o
make planning a positive
success.’ ”

2 “That at the end of the Motio.

the following be added namely.—

‘but regret to note that no steps
have been 1indicated 1n the
Address for checking the soaring
prices of foodgrains or for achi-
eving self-suffictency 1n  foad
within a reasonable time.’”

3 “That at the end of the Motlion

the following be added, namely:—

‘but regret to note that diplo-
matic recognition of new regimes
has not been comprehensive
enough in the Address to ensure
over-all friendly relations.’”

Surt NIRANJAN SINGH (Madhya
Pradesh)* Sir, I move

4 “That at the end of the Motion

the following be added, namely:—

‘but regret to note—

(1) that the picture of the
food situation in the country as
depicted m the Address differs
substantially from reality;

(n) that adequate measures
are not being pursued to utilise
fully the 1rrigation facilities
that are already available, tc
remove water-logging, to bring
under the plough all the culti-
vable waste;

A

(1) that no effective short-

terms measures are being taken
to check the rising prices;

(1v) the lack of policy in res-
pect of the Indian territory
under Portuguese domination’”

Surt MULKA GOVINDA REDDY
(Mysore): Sir, I move-

5 “That at the end of the Motion

the following be added namely:—

‘but regret that the Address
has failed to indicate the steps—
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[Shri Mulka Govinda Reddy.]
(i) for bringing down
food prices;

(ii) for solving the ever-in-

creasing unemployment pro-
blem; and
(iii) for fixing ceilings on

urban incomes’.”

Dr. A. N, BOSE (West Bengal); Sir,
I move:

6. “That at the end of the Motion
the following be added, namely:—

‘but regret that no mention has
been made of scarcity of food
and other essential commoditics,
high prices, unemployment, illi-
teracy and distress of the common
people’.”

7. “That at the end of the Motion
the following be added, namely:—

‘but regret that no mention has
been made of -construction of
Ganga Barrage at Farakka for
saving the economy of West Ben-
gal’-"

8. “That at the end of the Motion
the following be added, namely:—

‘but regret that no mention has
been made of the policy of appea-
sement followed by our Prime
Minister with respect to Pakistan
and the proposed transfer of Ber-
rubari under the Nehru-Noon
Agreement’”

10. “That at the end of the Motion
the following be added, namely:—

‘but regret that no mention has
been made of arrangements made
for the rehabilitation of displaced
persons of West Bengal in other
States’.” .

Surt JASWANT SINGH
than): Sir, I move:

(Rajas-

12. “That at the end of the Motion
the fallowing be added, namely:—

‘but regret that the Address
does not fully recognise the deter-

the |
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ioration in the food situation and
seriousness of the situation caus-
ed by rising food prices and low
purchasing power of the people'’.”

Mr. DEPUTY CHAIRMAN: Amend-
ment No. 13 is disallowed.

Surt JASWANT SINGH: How is it
disallowed?

Mr. DEPUTY CHAIRMAN: We do
not generally admit amendments to
what is not contained in the Presi-
dent’s Address.

Surt JASWANT SINGH: Sir, I
move:

14. “That at the end of the Motion
the following be added, namely:—

‘but regret to note that the
policy of Government in foreign
_ affairs has failed to—

(a) safeguard adequately our
national interests; and

%b) enlist the support of the
Powers with influence in our
international disputes’.”

Mr. DEPUTY CHAIRMAN: Amend-
ment No. 15 is disgllowed,

Dr. A. N, BOSE: My amendment is
that there is no reference to this sub-
ject.

Mr. DEPUTY CHAIRMAN: You
may speak on it, but not move the
amendment. Amendment No. 15 is
disallowed.

Sert ANAND CHAND (Himachal
Pradesh): Mr. Deputy Chairman, be-
fore you do that, may I explain from
the rules? )

Mr. DEPUTY CHAIRMAN: No ex-
planation is necessary.

Sart ANAND CHAND: I submit
that 1 am going to quote a rule about
it,

Mr. DEPUTY CHAIRMAN: It has
been ruled, the Chairman has ruled
it out.
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I cannot do anything even with
your explanation.

Surt JASWANT SINGH: On a point
or order, if he wants to explain...

Mr. DEPUTY CHAIRMAN: XNot
necessary. You can speak on it.

Surt ANAND CHAND: I will ex-
plain it in one minute.

Mr. DEPUTY CHAIRMAN: It is not
necessary. It serves no purpose. You
can speak on it. Amendment No. 16.

Dr. Z. A. AHMAD (Uttar Pradesh):
Sir, I move:

16. “That at the end of the Motion
the following be added, namely:—

‘but regret that the  Address
does not take into account the
failure of Government to check
the recent unprecedented rise in
the price of foodgrains which has
inflicted hardships on the com-
mon people and affected adversely

iR 1

the country’s economy’.

17. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not show any sense of ur-
gency or indicate any effective
line of action for carrying out
land reforms which would—

(a) enforce ceiling on present
and future land-holdings;

(b) put a stop to all evictions
of the peasants from land;

(¢) reduce the economic bur-
dens on the peasantry;

(d) guarantee fair prices to
agricultural producers; and

(e) ensure adequate State as-
sistance to the mass of pea-
sants for increasing production
and provide real incentives to

29

them’.
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18. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not propose any clear line
of action for the implementation
of State trading in foodgrains
although the marketable surplus
has begun to pass into the hands
of wholesalers and big grain
dealers’.”

22. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not condemn the role of im-
perialist powers, especially of the
U. S. A, in subverting democracy
and democratic institutions and
instigating, encouraging and set-
ting up of reactionary military
dictatorships in the neighbouring

r”n

countries of Asia and Africa’.

23. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not refer to the question ot
recognition of the Free Govern-

3

ment of Algeria’.

25, “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not contain any reference to
the widespread alarm and dis-
content at the arbitrary decision
to transfer Berubari in West
Bengal to Pakistan without con-
sultation with either the Govern-
ment of West Bengal or of the
people of that State’.”

29 “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not reflect the serious situa-
tion arising out of mounting un-
employment and the failure of
the economic policies and pro-
grammes of Government in at-
taining the employment.{argets of
the Second Five Year, Planl”
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30. “That at the end of the Motion
the following be added, namely:—

‘but regret to note that the Ad-
dress does not make any mention
about the large scale closure of
factories, curtailment of produc-
tion, reduction in the number of
working days and working hours,
retrenchment, rationalisation etc.
taking place in a number of in-
dustries in different areas of the
country resulting in ‘loss of pro-
duction, unemployment, wastage
of national resources, etc.’.”

31. “That at the end of the Motion
the following be added, namely:—

‘but regret to note that the Ad-
dress does not correctly analyse
the reasons for the failure of the
Second Five Year Plan to reach
its targets either in the financial
or the physical aspects, much less
the objectives outlined therein’.”

32. “That at the end of the Motion
the following be added, namely:—

‘but regret to note that the
Address does not recognise that
merely laying fresh targets and
talking loud about Third Five Year
Plan cannot help the people of
the country or Government unless
a review and revision of policies
and programmes which were in
contradiction to the interests of
the vast masses of this country,
workers, peasants and middle
classes takes place and bold and
radical policies in the sphere of
land relations, industrial rela-
tions, taxation, foreign exchange,
investment etc., are initiated’.”

33. “That at the end of the Mo-
tion the following be added, na-
mely:—

‘but regret to note that Gov-
ernment is complacent about the
food situation and ignores the
serious crisis facing certain parts
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!

l

\

of the couniry in the matter of '

foogd prices, availability etc..”

34. “That at the end of the Motion
the following be added. namely:—

‘but regret to note that still
there is no realisation by Gov-
ernment that the basic reasons for
the failure of the food production ’
drive lie in the un-willingness and
inability of Government to bring
about radical land reforms'.”

35. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address
does not recognise the serious
threat to our economy and inde-
pendence posed by the undue de-
pendence on foreign loans and aid
to carry out our economic deve-
lopment’.”

36. “That at the end of the Motion
the following be added, namely:—

‘but regret that in the new
agreements with foreign Govern-
ments and financiers on setting
up of new industrial projects
like the agreements with Merck,
Sharpe and Dhome on the exten-
sion of the Hindustan Antibiotics,
Government is surrendering its
earlier positions and is submitting
to the will of foreign financiers
and industrial monopolies to the
detriment of the interests of *he
country and its people’.”

37. “That at the end of the Mo-
tion the following be added, na-
mely:—

‘but regret that in  enforcing
foreign exchange regulation and
other controls essential to the
economic development of the
country, Government is showing
undue lenience to the big busi-
ness interests, connives at their
blatant violations of these regu-
lations, fails to check the leakage
of valuable foreign exchange and
generally does not pursue cases
brought to light vigorously and
determinedly against such anti-
national elements’.”
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(Amendment Nos. 22, 23 and 25 and
29 to 37 also stood in the names of
Shri Perath Narayanan Nair and Shri
J. V. K. Valiabhrao)

Mr. DEPUTY CHAIRMAN:
Motion and the amendments
Jbefore the House.

The
are

Dr. A. N. BOSE: Sir, one point. I
«do not protest against your ruling. I
only want to be informed as to what
the ground is for which my amend-
ment is disallowed.

Mg. DEPUTY CHAIRMAN: We
have not been admitting amendments
on what is not contained in the Presi-
dent’s Address.

Dr. A. N. BOSE: All my amend-
ments are on that line—‘“but regret
that no mention is made in the
Address”, etc. I think my amend-
‘ment should have been allowed.

Mgr. DEPUTY CHAIRMAN: It must
‘be on a subject which has been refer-
ted to in the President’s Address. Dr.
‘Z. A. Ahmad.

Dr. Z. A. AHMAD: MY. Deputy
‘Chairman, allow me to submit with
regret that the President’s Address in
go far as it represents the policy, out-
look and wunderstanding of the
‘Government is, to say the least,
uninspiring, stale in its approach,
and unrealistic in its assessment.
I have read it very care-
fully, in fact with all the care and
attention that it deserves. But I am
sorry to state that it has left me cold
in that it does not give me any hope
for the future. It does not inspire me
with the feeling that things are going
to change for the better in the coming
-one year, and therefore, Sir, I have a
number of things to say and to submit.

Sir, there is an extraordinary degree
©of complacency in this Address, and I
do not find any justification for that
measure of complacency. What is the
‘present situation in our country? Our
Plan is in a state of crisis. We are
suffering from acute food shortage.
©Our industrial production is going

109 RSD.—4.
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down. Prices of many essential com-
modities, particularly of foodgrains,
are rising, and the problem is acute,
Therefore, how can 1 feel complacent
about the situation.

Today I do feel, Sir, that there is
need for reassessment of the situation,
for a critical evaluation of the policies
that the Government have pursued
during the last year or two. We have
to think more fundamentally and more
basically as to why we are getting into
a bog and why we are not able to get
out of it. A sharp break with the
past is to be brought about. I am
sure that if we do that, we shall find
our way, we shall be able to spot out
the weaknesses in our whole Plan and
in our policies, and we shall be able
to chalk out a path for the future. This,
I am afraid, has not been done in this
Address.

I will now take up a few aspects of
the present economic situation of our
country. Take the Plan. Who can
deny that the Plan is in a crisis? Who
can deny the fact that because of this
crisis we have to resort to a great
deal of pruning of the Plan or curtail-
ment of the Plan? Many important
industries have to be rephased, many
projects have to be abandoned, we
have to give them up. We have to
curtail our expenditure on social
services to the tune of Rs. 130 crores,
which is indeed a very serious matter.

Then again, in this difficult situation
there are vested interests who are
utilising the crisis in order to reverse
the whole direction of our planning.
All types of anti-social forces, hoar-
ders and profiteers are taking advan-
tage of our difficulties.

The crisis, then again, has created
a situation in which we have to depend
more and more on foreign loans. In
fact we are already indebted to the
tune of Rs. 800 to 900 crores, which
is indeed a very big sum, and a big
liability. We will have to start repay-
ing these loans after a year or two, and
then new problems will arise. There-
fore, I hold and submit with all respect
that the whole question of the develop-
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ment of our country under the Second
Plan has to be looked into
more basically. What we have
to do first of all is to see to it that the
entire resources of the country are
mobilised in a way that we have not
to depend on foreign loans. For that,
not merely the financial resources but
human resources also have to be
mobilised. We have to enthuse the
people. We have to make them feel
that the Plan is essentially for them.
We have to make them realise that
while the country is progressing, that
progress is reflected in each indivi-
dual’s life. This enthusiasm of the !
whole people, this bringing together of
all the national forces, mental, physi-
cal, financial and moral, and putting
them all together—that is the biggest
task that we have to do. I am afraid,
Sir, that that task is not being done
properly and in the measure that it
should be done.

Secondly, Sir, we have to see fo it
that the vested interests in our country
are curbed. I use that word ‘curbed’
deliberately because I feel that while
we pass a number of laws here trying
to restrict their activities, actual curb-
g does not take place. "“Somehow or
other, they get a free field to operate.
we pass laws about foodgrains, but we
find that after we pass laws about
essentlal commodities or after we lay
down certain policies regarding them,
we are not able to get hold of those
anti-social forces who want to profiteer,
who want to grow rich by starving
the people. Therefore there should be
a policy of curbing the vested inte-
rests, a policy of making them realise
that they cannot get away like that,
that if they are making profits it is
because there are people who are
working under them, and that if they
starve those people and if they grow
rich at the expense of the common
people, it will not be tolerated by the
Government. I want that firm attitude
to be adopted and practical steps taken
on that basis.
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laws regarding taxation and all that,
pbut the people from whom that wealth
can be realised, are not really taxed in
a proper way. There is evasion of
taxes, huge, tremendous evasion of
taxes. Today evasion of income-tax
is to the extent of Rs. 250 crores or
so. Then there are the wealth tax and
the gifi tax, but they do not yield
much because there is evasion. Then
there is hoarded wealth in the
country. We do not try to bring out
that hoarded wealth. That hoarded
wealth lies there. We do not tap pro-
perly and effectively those sources
from where wealth can be got. On
the other hand we go on enhancing
excise duties which have regressive
incidence, and the weight of which
falls on the common people. That
policy should be abandoned.

Then there is the problem of increas-
ing our resources by Government
intervening in the foreign trade of the
country. Today the position is pecu-
liar. The foreign trade is in a large
measure in the hands of foreign con-
cerns. They make huge profits in
various ways, and these profits dis—
appear. The Government is not able
to get hold of those profits or do any-
thing about those profits. Then, Sir,
our whole foreign trade is restricted.
The greater part of the foreign trade is
restricted to a few countries, particu-
larly the United Kingdom and the
United States of America. We do not
diversify our foreign trade. We do
not tap new markets, We do not
build new links. We are in a sort of .
traditional rut. Apart from the fact
that all the profits from the foreign
trade go into the hands of big busi-
nessmen many of whom do not belong
to this country, our foreign trade can-
not expand because it is in a rut.
Every country which wants to expand
its economy has got to pay proper
attention to its foreign trade. We have
got to see to it that we adopt a policy
whereby our markets grow, whereby
we are able to send more and more out
and build new commercial contacts irr
the world, whereby a large part of
the profits arising from foreign trade
can flow into the pockets of the Gov-
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ernment, which the Government wants
for development purposes We are
losmg all that

Mr DEPUTY CHAIRMAN You can
continue in the afternoon The House
stands adjourned till 2 30 M

The House then adjourned
for lunch at one of the clock

The House reassembled after lunch
at half past two of the clock, Mr
Deputry CHAIRMAN In the Chair

Z A AHMAD Mr
what I was saying
was, to attribute the ciisis of
the Plan to the difficulties 1n
obtaining foireign exchange 1s only
io0 beg the question My con-
tention 1s that the malady 1s more
deep-seated and the root cause lies 1n
certain policies of the Government—
industrial policies and agricultural
policies—which they are pursuing I
am highly critical of those policie
because what I say 1s that these have
failed to bring about any basic insti-
tutional changes in the country which
are needed These policies have for
the last few years thrown increasing
economic burdens on the common peo-
ple Then again, these policlies have
allowed vested interests 1n various sec-
tions of our ‘economyv to get a free
hand and have their own way Fur-
ther, these policies have failed to un-
leash the forces of production and raise
the enthusiasm of the common people
Therefore, I think that 1t 1s absolutely
necessary for the Government to re-
examine these policies and to see and
find out the basic causes for the diffi-
culties into which our planning has
come What 1 would submit is that
we need 1n this country, If we really
want to advance rapidly, radical insti-
tutional changes We need govern-
ment control over vested insterests in
the country We need to change the
entire structure of taxation 1n a
manner that we get our financial
resources from those sections of society
which can afford to pay Then we
need to develop the public sector in

Dr.
Chanman,
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a way that this sector yields more
revenues to the Government Then we
need to diversify our foreign trade
and develop new markets and not
depend entirely on two or three big
capitalist countries Finally, I would
like to see the Government intervening
more and more 1n the foreign trade of
the country, the Government taking
ove' certain sectors of foreign trade,
so that the profits yielding from those
sectors come into the coffers of the
Government and are utilised by them
for the development of our internal
economy

SHRI
Namely?

V K DHAGE (Bomaby):

Dr Z A AHMAD I can give you a
lot of examples if you want Lastly,
I want that our house should be set
in order on the agrarian front The
agrarian sector of our economy yields
about half of our national income and
it 1s there that the Government has
failed to produce any worthwhile
results It 1s there that the policies of
the Government today have got into a
bog and they do not know how to come
out of that bog I would only draw
your attention to the acute food
problem prevailing in this country A
few days ago, 1 read a speech of our
hon Minister, Shr1 Ajit Prasad Jain.,
who said that at the end of the Third
Five Year Plan, we would be self-
sufficient in food. Well, for the past
ten or twelve years we have been told
again and again that after two years
we will be self-sufficient 1n food, give
us another two years and then, an-
other two years Now, they have
conveniently taken the date far away
—by the end of the Third Plan

SHrr V K DHAGE Seven years

Dr Z A AHMAD Now, these
promises are good, but they do not
satisfy the people The fact of the
matter which has to be recognised and
which 1s one of the biggest tragedies
of Indian life 1s that food 1s becoming
scarcer and scarcer, prices are rising
and the Government does not know
what to do It 1s fumbling about it
Only a few months ago when some
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sort of agitation was going on in U.P.
we were told, “Well, a very good crop
is in the offing and the prices are
going to come down.” After that the
prices have risen. In the Punjab
which is the granary of India, prices
have almost doubled. In Madhya
Pradesh, jowar and bajra are selling,
I think, at prices about a hundred per
cent. higher than they were selling in
January, 1958. Then, who is responsi-
ble for it?

Tae MINISTER or MINES anp OIL
(Serr K. D. Maraviva): You.

Dr. Z. A. AHMAD: 1 do not know
who is responsible. But whenever
things go wrong, it is God who is
responsible according to the Govern-
ment and when things improve, well,

it is the Government which is res-
ponsible. That is a very strange
storyy In a way, the remarkable

failure, extraordinary failure, of the
Government on the food front, I think,
is a fact worth noting and I would
request the Government in all humility
to shake itself out of the complacency
which is the prevailing mood of the
Government even on the food front.
We hear a lot about the rabi campaign.
They say big rabi campaigns are being
launched. Imyself goto the villages.1
have tried to find out what is happen-
ing to these rabi campaigns. A few
gentlemen from the towns go there,
talk to the peasants andthe peasants
smile and there the matter ends. But
understanding the woes of the peasan.
try, inspiring the peasantry to do more
work, to bring about more production,
giving them facilities, all these do not
take place because of the extremely
bureaucratic set-up of the whole
administration. A huge sum of money
is spent; officers are appointed. Where
one officer is enough, five officers are
appointed. All sorts of expenditure
are incurred in order to maintain those
officers and ecenable them tfo move
about. But in the last analysis, that
huge amount of money which is spent
for agricultural development does not
go to the bottom, to the poor peasants
who dominate our mgrarian economy,
who are the vital factor in the whole
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situation. That is my contention, Sir,
and that is my criticism. I have not
got enough time and I will not go into
the details. But take one example.
The other day 1 went to Andhra. Well,
there is short supply of fertilisers
there. The total amount of fertiliser
that is provided for Andhra is short
of its total requirements. The real
rate isRs. 39 per bag. But actually, the
peasant is getting it at Rs. 70 per bag
because there are merchants who have
got hold of all the fertilisers. Well,
obviously when there is short supply,
from Rs. 39, the price of the fertiliser
jumps to Rs. 70 per bag. That is the
position.

Here again, I would say that the
problem of food cannot be tackled in
a half-hearted manner. If you want to
tackle the problem of food, you will
have to take up very seriously the
question of production; you will have
to take up very seriously the question
of controlling and curbing the activi-
ties of the big middlemen, that is to
say, the big grain dealers. You will
have to pass laws whereby profiteering
in food is made a heinous offence.
Certain exemplary punishments will
have to be given. Then only will it
be possible to do this. Otherwise,
even if you pass laws, there will be
no effect. What is happening in the
Punjab? The whole stock of grains
has disappeared. The big merchants
there make it impossible for you to
do anything, throttling you, holding
you to ransom. They have suddenly
locked up the stocks and made them
disappear. Even in a State like the
Punjab where grain is so cheap, food
is selling at such prices. Therefore,
State trading in grains which is a good
and correct principle we welcome.
If it is to be made successful, a firm
policy has to be adopted; a vacillat-
ing and wishy-washy policy will not
do. Today, what are we doing about
State trading in grains? We Thave
appointed some licensees. Then we
have fixed up the prices at which
they will have to sell grains to the
Government. But there are two or
three big, major flaws in the whole
scheme. Qur Food Minister says
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that the scheme is still developing
and unfolding. It is unfolding itself.
There are two or three big flaws in
the scheme as I find it today. Number
one is that the total quantity of food-
grains that we propose to purchase
is much too small. You want to pur-
chase 10 per cent. of the total marke-
table surplus. DBut only 10 per cent.
of the total marketable surplus will
not put you in that dominating posi-
tion, because 90 per cent. of the mar-
ketable surplus will be in private
hands. You can at the most set up
some cheap grain shops. But if there is
a crisis and if the grain dealers and
hoarders unite to defeat your policies,
then you will never enjoy that
dominating position and you will not
be able to control these elements.
What I want is that at least 50 per
cent. of the marketable surplus
should be purchased by the Govern-
ment. Then alone will you be able
to control these merchants and also
influence the retail market in a big
way. That is one point.

My second point is that while you
fix the prices of foodgrains at which
the Government will buy from the
millers or from the licensees, you
should also fix fair prices in respect
of producers. At present you may
buy it at Rs. 15 from a licensee but
under certain conditions that licensee
may buy it at Rs. 8 or Rs. 9 from
the actual peasants and thus reap pro-
fits. I think what Orissa has done
should be the pattern that should
be followed. The Orissa Government
has fixed the price at which the Gov-
ernment will buy from the dealers and
also the price at which the dealers
will buy from the peasants, giving
them a small commission. I think
that that pattern should be followed
all over the country. This is my
second point. The third thing is
that we should not be over-optimis-
tic about the food situation. The
coming days are going to be very
hard days, so far as the food situa-
tion is concerned. Therefore, Sir,
there should be no closing down of
fair price shops. 1 got some reports
that in Andhra such fair price shops
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have been closed down. I think that
will be a suicida]l policy. If you
close down fair price shops, you are
not going to exercise any control over
the retail market. I would suggest
the opening of more fair price shops
in the coming period, so that you may
be in a position really to influence
the retail market by throwing more
grain into the market through such
fair price shops. This is so far as

State trading in foodgrains is concern-
ed.

But there are other aspects of the
agrarian question also, I am glad that
the Nagpur Session of the All-India
Congress Committee passed certain
resolutions and made certain decla-
rations about land reforms and about
the imposition of ceilings. I welcome
those declarations. But 1 want that
those declarations should actually be
translated into policies and into effec-
tive steps, so that we can bring about
some radical transformation in our
agrarian economy. I use these words
deliberately—radical transformation—

because without radical  trans-
formation you cannot improve
things. On the question of ceilings

there is going to be some controversy.
I know that in various political
parties internally there will be oppo-
sition to this principle of ceilings.
But the principle is a correct principle,
When we talk of establishing a class-
less and an egalitarian society and
when we want to move towards so-
cialism, we cannot allow some people
to have thousands and lakhs of acres
and some other people to have not
even one acre. The principle of ceil-
ing is quite correct, but it has got
to be enforced with a revolutionary
and socialist outlook, not in a spirit
of compromise with some vested in-
terests and by trying to appease
them. The policy of appeasement will
not succeed on any front whatsoever.
It has got to be a clear-cut policy
firmly enforced. Otf course, I agree
that you have got to get the consent
of the people, but after all if you only
depend on the consent of the people
and if you say that hundred per
cent. consent should be obtained, you

~
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will never succeed 1n your attempts
You have to secure the consent of
the big majority. There will always
remain minority which will not give
you 1ts consent in matters where their
vested interests are affected

Now, Sir, the way in which the
ceilling 1s being imposed by the State
Governments 1s very strange The
principle of ceiling has been accepted
Enough opportumtiy is given to the
landlords to divide up their estates.
Enough opportunity is given to the
landlords to sell away their estates
and divide them up and ultimately
nothing remains, If you move 1n a
dilatory or half-hearted manner, you
are not gomng to get any land for
distribution among the poorer sec-
tions of the peasants after the imposi-
tion of ceilings, because prior 1to
actual 1mposition all sorts of things
could be done  Take the case of
West Bengal The West Bengal Gov-
ernment expected 6 lakhs of acres,
but actually, because of the dilatory
manner in which it went about, 1t
hardly got 60,000 acres. Thus, Sir,
5,40,000 acres disappeared completely,
because they were all split up and
divided. So, that will not do. You
have to adopt a firm policy You have
to bear in mind the interests of the
overwhelming majority of the pea-
santry, and even at the cost of alien-
ating some sections of the vested in-
terests you have got to impose a ceil-
ing in a proper way so that enough
land 15 made available for distribution
among the people

Then, Sir, there is the other aspect
of land reforms, ue. ejectments. Sir,
I know quite a lot about this agrarian
problem because I have been to
various parts of the country Several
1aws have been passed to prevent
ejectments, but there are certain loop-

holes in those laws Landlords are
given the right of resumption for
self-cultivation, 1land records are

faulty and most of the -cultivators
cannot prove in a court of law
that they were the actual culti-
vators five, s1x or seven years back,
and magistrates raise certain technical

|
|
|
|
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points and the result is that the poorer
sections of the peasantry lose. What
happened 1n the old Hyderabad State?
A fairly good law was passed there,
That law was claimed to be the Magna
Charta of the peasantry  According
to certain official reports, Sir, 57 per
cent. of the peasants were evicted,
after the passing of that Act, from 59
per cent. of the total cultivated land.
A more or less similar story was re-
peated 1n Bombay. In many other
parts of the country, Sir, lakhs and
lakhs of peasants have been evicted.
Therefore, what 1s needed is that the
Government should lay down some
firm principles. It should not only lay
down the principle that he who cul-
tivates land will not be ejected, but
it should also evolve a proper machi-
nery At present there is nerther any

principle nor any proper machinery.
Both these things are necessary in
order that tillers of the soil may

become the masters of the soil and the
curse of ejectments that we had in-
herited from the times of Brit'sh im-
perialism may be no longer there.
Therefore, Sir, this agrarian question
is most vital I am glad to Xknow
that the leaders of the ruling party
have for the first time given due re-
cognition to the seriousness of this
problem, which 1s the basic problem of
our economy and without solving
which we cannot solve any other eco-
nomic problems facing this country

Apart from this, Sir, I regret to say
that 1n the President’s Address there
are a number of things which have
not been properly assessed nor pro-
perly stressed I would like to draw
your attention to the question of
strengthening the democratic order of
our society. I lay stress on this point at
this juncture because we know that in
our neighbouring countries certain
developments are taking place which
are ominous, developments which cut
at the very root of the democratic
system that we have in this country.
In Pakistan, our sister State, in Burma
and in other countries nearby, these

types of developments are taking
place Therefore, we have to be quite
vigilant I know that in our country
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also there would be certain elements
who would like this democratic
system to be scrapped, and who
would also like some sort of authori-
tarian rule to be established I for
one would like to fight those ele-
ments. I for one would hike to unite
all the democratic elements 1n this
country in order to save our parlia-
mentary institutions and our democra-
tic Government from being endanger-
ed in the manner 1t has been done in
the other countries

Surr J S. BISHT (Uttar Pradesh):
But the Communists wanted it.

Dr. Z A. AHMAD. I am a Com-
munist I am saying something which
you should welcome

Surr J S BISHT
the present moment.

SHrt V. PRASAD RAO (Andhra
Pradesh): It does not suit you.

Dr. Z A AHMAD: That we shall
see in future who stands where
What I would have expected from the
Government and what T would have
liked to see in the President’s Ad-
dress—today when forces of reaction
are raising thewr heads in Asiatic
countries, today when 1mperialist
powers are planning to subjugate the
people who have their newly won
freedom, at such a time the unity of
democratic-minded people should
stand for the free development of
their economy and political life—a
ringing call should have come that we
want that unity.

It swits you at

I submit, Sir, that there ig talk
about co-operation Yes, co-opera-
tion! 1 say on behalf of the Com-
munist Party that if co-operation for
the defence of democracy, co-opera-
tion for the defence of the interests
of the people, co-operation for the
economic, cultural and political deve-
lopment of the country, is sought in
a real manner, is sought in a proper
manner, is sought on the basis of a
rea] people’s programme, well, the
Communist Party will be second to
none in offering that co-operation.
After all that is a matter for you and
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for me to think where the country is
going It is all right, you may laugh
at this today, but a day will come
when you and I will have to think
on these lines. If you want to save
this country you will have to change.
A new outlook will have to be deve-
loped. And that is the outlook of
unity of all honest people of this
country for the defence of common
people, for the defence of democratic
life, for the defence of our freedom
I want to strike that note because [
think that this 1s the proper time—
when we are discussing the Pre-
sident’s Address—to raise our under-
stahding to a higher level and to look
a little ahead.

Sir I stand for the defence of
democracy m all aspects of our life,
defence of democracy 1n administra-
tion, defence of democracy because it
1s through these administrative centres
that very often democracy is annihi-
lated. For the last two days we have
been discussing the case of one gentle-
man—Mr. Mathai. I personally have
nothing against htim I do not know
him But I am quite perturbed about
the development that has taken place
because 1 do feel that if people 1n that
position, 1n these key centres behave
i that manner, “throw their weight
about” 1n the words of our Prime
Minister, do not behave in an im-
partial manner, utilise their positions,
then it is a very serious thing. That
1s how democracies are slaughtered.
It may be one point—it 1s an isolated
pomnt—but it is a point to which all
of us have to pay attention. If we are
properly vigilant, then all these weak
spots would be gradually eliminated.
I want an administration that will
really be the custodian of our de-
mocratic life and not an administra-
tion full of people who want to utilise
their positions for personal advan-
tages. Therefore, Sir, I would de-
mand that there should be a judicial
enquiry which should be a public en-
quiry because there 1s nothing to
conceal therein. Let these things
come up. There is nothing wrong. If
I am wrong, let there be a judicial
enquiry I do not think there could
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be any exception in a really de-
mocratic State. Let there be a judicial
enquiry, let it be a public enquiry. 1f
he is innocent, he will be vindicated.
If he is not innocent, people will
know the truth and we shall be more
vigilant, ever more vigilant.

Sir, there are other questions to
which I want to refer. There is the
question of properly fortifying our
democratic institutions in all parts of
the country. It is an important thing
to which I want to draw your atten-
tion viz., that in one part of the coun-
try, in a very vital part of the coun-
try, a peculiar situation has been
created by us. I refer to Kashmir.
Kashmir is part of India. I do not
know why in Kashmir the jurisdic-
tion of the Election Commission
should not be extended. I do not
know why the Kashmir High Court
should not be of the same level as
our other High Courts. Why should
they be excluded from the pattern
that exists in the rest of the country?
We are told that there the question
of internal security has become a very
acute question. I want the Govern-
ment of India to intervene in that
situation because that is a vital sector
of our country. That is our frontier
territory. 1 want Kashmiris to feel
that they have not been left to their
fate, that Indian democracy is
looking after their interests. I do not
want them 1o feel that they are
orphans. I do not want them to feel
that they are aliens. I want them to
feel a part of India. Therefore, Indian
democracy, the Indian people, must
assert themselves, And whenever
there is a violation of civil liberties
there, whenever there is maladminis-
tration, we should check it as effecti-
vely and as firmly as we check it any-
where—rather even more firmly and
effectively—because that is frontier
territory. We have to win and main-
tain the confidence of Kashmiris.

In the end I would plead for a basic
re-examination of our policies. When
I say that, I do not say that in a cri-
tical spirit. But I do want that the
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Government, that the opposition, that
all people, all patriots, all well-wishers
of the country, should examine the
situation, viz., why we are not pro-
gressing as effectively and as rapidly
as we should have progressed. Often
the argument is given, “Well, the tota-
litarian countries can do it better than
democratic countries”. I say that is a
very wrong thing to say. After all,
vou claim superiority for a democratic
State. Then saying that totalitarian
countries—I do not recognise them as
totalitarian countries, I say they have
their own democratic life—can do
things more effectively is not correct.
If you recognise this, then you equate
the so-called democracy, with ineffi-
ciency, with slowness, with ineffective-
ness. I do not want that thing to be
done. I want that in my country—
even in the present set-up, whatever
it is—we should advance more rapidly.
Therefore, a basic re-examination of
the policies is essential. I want that
our whole financial policy should be
re-assessed. I want that very effective:
steps should be taken to reduce un-
employment in this country in various
ways—through development of small
industries, development of small irri-
gation works—that democracy and’
economic planning should go down to
the people and to the bottom of our
ladder, that is to say, unemployment
should be reduced in the villages,

Lastly I will repeat from the poli-
tical point of view I want the unity of
all honest democratic people. For the
defence of our democratic life, I want
India to proclaim that what is happen-
ing in Pakistan, what is happening in
other countries roundabout, will not
be repeated in India. I want India to
take a firm decision in regard to all
those bilateral agreements that are
being arrived at in Pakistan and other
places because these are not ordinary
things. They are devices to surround
us with a certain type of development
to which we do not want to fall a
prey.

I will conclude my speech by saying
that these are the things to which
attention should be paid, and I would
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answer to this discussion, will take
serious note of the points that I have
submitted and will give me satisfac-
tion Thank you.

3 P.M.

st W g (SR ¥ew)
g Irgamfa S, 1iF gefa st
F1 wfwamwe 2= F gor 91, 3afag
7 Z39 ¥ 9g myay A fFoag AR
feedt s w7 g7 1 afe %8 fewa
g Y IR A I AT A AT FgA
FT YIS FWAT | A AT T HIHT
AT & AT A AT § 5 awA
wegafq St 7 g graT 3/, I AT
q S wRa g&e 4 fFar g, Suwt
¥93 ¥ geet ¥ g Sufeqq frar |
FIF WY qUAE F wHIIT
& A g AR g F 98, g | g
g f9T §T0 To HEHT TIET BT TUR
B, I TG /A AT | AAZ ITHT
g9 9% q IBT &A FHAT AT gAR
AR reeefy o 7 Fgr 5 faar
T §, T FF W A F FA[T &
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FEaWT Sreg g7 A7fgd | Wy femn w
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qrEf 7 SxAIg a3 AR 3 F qrAAl 7
M7 FefeF a7 @7 qifedt @7
gzam o 9% 1wy OF W AGT §
R A GARAT g o AaQ T AL AL FT
WM SET )

TSI TR ST F [ qI9T
¥ fo <t =1 s fram 8, F S99
QFeH AT TET A1EAT 1 F Ag Argar
g % I TFR X @IAA AT FA &
q7T qReAY qHAWIy AT 7 AR IGH
q1¢ gL A€y FOET § AT w0
fra &, 91 I frar & AR faa g5
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W FY WA & TE §, TAT IGY AT gAY
gAY T & ar Ay ° ag v qeeq
O gE ¢ 5 M FW AW ALH GEER
FAT & ITHT I A WLAfT ST A
R § agT F T IAT ¥ gIHT @A &
A T8 OF A faerar § v faw aqg
st wfmat @ TEE, SRl AR gA
forar ST | SUHT T Aerorw AT grav g,
star fa gt fag T30 To wgwe A1g"
7 frar 5 39w gat 9TER FT froqony
& &l & 1 @R F Ffgmr § AT
37 Ffaal £ X FF ¥ faq & 7 ar-
g § | AT wre 9g wauT A5y &
W AT )W e qEmEE R
gA! 48 J@T & 5 arr R A ot w
forg w7 § I aTHE FE A gE &,
g I W 4G & A1 e 59 I8 79 8,
ST &L HrF FE 91§ gqT T 47 A8
F, 7R o A & wreFar 9v
I G A A 14T T AT 747 |

AT T I F ATqA & 5 ageT
guaqts  FreAr § 3w 9% sgrer ST
fegr war | faaeT St s 99 g9q #T
T, qF 97 T4 gAT g & w5 7
w09 FUO9 99 T 3 AR Faq 7O
7 g5, OF wsg O T A |
IeqTe §37 FIT gL T AIT g5 | qF ar
Ffsers QRIGTT FAL FT FIT A A
Y 3T T A1 F1 3G T HFg< fAan
€ 1 ® s qqmT ear g 5 afe w
FTAR T2 K W AR q@ 9T |
fergea™ walt T BT & 39 |,
sET T 99 5 frg ag & #H
D@ I I AT aq0E 9% §
ITHT FRAT WIS HAQHT Y FT &
o 98 FeT & 5 & T e samg
MEHTHN T M g
W Fg ar I M wm § 1 aft 7
T & FTH F AT F 19 FL AT TG0
¥ oafupifen & @ w3, @ AT
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[ maram =93]

e gar § fF 5 ara Fr adeT FF
T €, 9 a9 1 g fHar @
f& o W qEf o o 9ATEE
sfasw 1 agr @es g, T A §,
Y OF faczit #18 | 77 4 @ OHY A
T & fordr w79 81 7 A Ay m
Sy fFfFa e dgm & W
A & fr g 8 82 1 & oY ag s
FAT HRaT g B ouF waw fggew
A T A T T 3@, g8 IS
AW T GFET FT 3G, TIT FE BT
F1 39, TART BHEY FT 3@, foad 7
St T AW W & ifaeE T
ITH I R W AT AN IGAT
agT § ar s & gfrew A Rma
qET Sew €, foraw sefa =€y gf & 1 9w
Tt oF wie & =fag | W 7 TR
Y QAT ATEd g, ar g1 fenmrse
T § WX F fade wift 7 a9 A9
T W T AT AT AT SRA A
@Al ATed & A1 d9r S A W) §
HIT famaraes, a8t § | 9 & 7
sTEd d W 39 R awr e E,
NeT FICNE g, ey ar & S
W E | W WY WET A S a
IHT T AT $T 997 gy (A
fagre & 3z | wy A fF A faa-
T FT FRAET § faaq® & ;i soo
AT IO AT WA § | afewdt A |/
ST, T ATIHR q€T g FT HTL@MET
faetm | MR AT FE F AR A § @
® AT ATEAT Z 1 &Y, IO & WY A1F
T AT ATYRY TSy S faehm | w17
Y WM @, @ R AR
faeelt | T § S v s i
gree b Ao i< FAter Fiig &
ard ekt | avag s & 9w Y
TET 39 FY O fasey |

Q¥ HHA §Ee SO WM H 7

President’s Address 306

ot wAtAE FFE SR AW
qIT Pe & | I8 T g1 537 § |
z3feasr &m, wafT F9 57 g4
2 | AfFT T T T ) 3G av agr
HAH T TH bAgr, 139 N, FfAe
qYeT FFY T1YE FAT WHE

UF WA a3 ;. dg ar agr &
TR AT & & |

st WA &E : qGT AT TR
a7 T HT AP, T T 7gT § ) ey
e 7 faQma €, 9T a8
# W9Y g FAT ST AT fF g7
YT AET § 39 HIT =409 97 "W
TaR @ fear oqr ) i quediy
TSHT H IART & 51 g
Y AI@AT, TG A eqma &
FI@E F1 3G | A FWEET F
gra fyedr gw Y wraEsgear
g SER T W F WA fEa
ST w@T§ | afg ag W 77 fF
FH K FE FAT T I, a7 I8 W 7T
TG F WHT | WA A giee 7
o FgT § fFaga ar #fmar & | ag &
T 5 owR o F s FA &
qr AT T AET FAe gml
1fed 6 99 X g7 awfad 7o 1
e faema o <Y & fad v gw e
IgT 9% & | AfF 9FT 98 waqaT TE
gra g T &g ofr dr &Y, A o mw-
T g1, 9T a8 [T AT I T g
T HIAT GIHTT KT THTE [ FT &Y,
I oY g7 wg faw ¥ w% 1 gafed
# MUY Ay FAT AEAT g F Y dve
aqg ga faern &, Se9 ¢ fevesg F@r
ArgaT § i s arorea, @ A
7g weita g FF gr, I gw Wi &
UF AWE & | 4 O §E AN A &7
qa
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53 90 faear # M7 AqEg |
o {59 qa1 A FF A7 AT &
foret 3 & &% W9 98, g uF ¥ 94,
LU T FH | T T, I99 ATTH
R T gET | A7 feafa & 7 wq Wi
da sfafafr gm & R fw e &
A, T qGT & AN Fga & fF AT
T HIR AEE & AW & &, WUHT FEA
g\ 7 gumar g R T ggre 9 ey of
W W g ot st 7 § @
uE JFAE TET E

W FG I T FTA
faem) 7@ q@ & W =T, ST,
Frartear, fefaarea FHkg g 9 &7
Rt faar o 49 oF W & S
F ¥t a1 a7 WY v g e
AYH WEX W AR qg WA Aer e
g ot fr gf g M« fuerar &)1 S9T
ST T §, 38 9 (0 719 fa=me #31
FT IGET 4 FIT TG g fF g
Fafaw Nt A R F @@ AT F a9
e srar & | Sy FEr o anfe & e
7iE ¥ Fag g9 A A= A g
EE WG #gEN AT § MR SEW
WIRA 7 fgedT 4T §, 98 FTH amEr
€ W gW HT T ITHT 0T § |

T IFR gfg oY @ v qF I
e fawefy 7 zrawae 1 1 &7, 98 81 aar
g fF fom i & g8 e e 98-
AT ATEA &, §X ALK H HIAIT 9g-
T8I 8 o W H9 I 9, J4r %
oF AT w9 g F gaer 9% gwEy
FAT & a7 98 a7 AT F1E W g
TEY FX GEHAT | FIE HARA 1 4w
ar g g & O & A8y ar #r
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¥ 59 aig ar & @ fF oo g
37 & FE AgH T FX I, AfRT A
AT A AT 3G @ wgw feeAr ® &
qNE T |7 F47 “HAF greA” |@sT P
T WX Ag UF OHr AT E,
foad fF f& wwa & 19§
wgr fF W@ & argT F @nr A
F UAT WY T &, SAH! GAT HAHA
grar &, fF amag 3 ey faww g
7g & gy g 5 ag 3w, o fF
At F §, 99 W T 0Y wEw Y E
Tl 98 Haed g § PR g gaan
T/ I F Ay 5 W T 8
qEIT | WA &7 7 &g 97 67 faw
gfiz & WL gHET gEE qIET @I
a1, 39 3fee 7 AR I/ FW B AW
wE | fF A F 77 f5 oA @
HYT AqFT Ffa 7 A=, fsar @ 7
afed, faeet o e 3fEd | S agwEET
gaat faelt § a8 a9 o A fafed
grimfF e frasg e &
mfaF =uaear 97 q&@Td 9% QT R
78 98 § AR g Fw a1 fF o
AT TG F. GIE A F a1 ¥, Yoo
FUT TG Ff F TE A T JAT
FT @ 99 AT & AAT §, A Tg
graes ¢ f& gr amfes &1 s9)
fad F TgEaT AT gAY | WS H
FEraT OEY 7EY § fF SHET B wrT
gt & fa= saar, afew oAy & f
AT & S ASEE "I S 7% gafT
ZrfY, & IEHT AT ITET | ZH AW
& AU A agg MEEr a3 g
zw 39 gy 7 <@ fow auw fw g
Xy A WIATEY ST #Y | K g fgawar
gl g fF go7 e S ¥ dqa A
9 g AT AAF g4, T T W qg
TrE 4 F qfaards & a39q g1 5T
T WTT 9% AEE FH A 9g1aF af
FC @ | I9 I AT A WA oA
fF TS ST AT § | UF T Y,
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W 91, TF FTW 4T A qg gAq
VEF FE F ST AT | 9T wel
¥ 969 g2, 1 T g, 7 O fagw
qQE, JAfFT 7g qvear ar gEE fF
TAHY TIOST [AET | 39 1% 99 g
[EA FT IEER gegrel, d9 gaA
qg 91T fF AT § AT FE AT
faect & 1 § ag W A § & dwar
fogl amt 7 TEge § AT SaS
FEAET EH ¥ IR g, AfF
@ oA 2 F T owT Fen
# T TG AW, Y AT A AE 7=
. FE T FAE | TG qF A fagiat
Y am g, 99 W) alk w9 gfee o1d
& wg a5 o aErSETdYy sy
A @ & @ o Fg A F
arfad o1, S T B F AT
o, § Tt a F1 1% A% o aragwar
F AT TS TEgR gAr § SHET
M =7 F=A FeWm F fa—fa
A A F--ATR &9 7
FATE | AATT AT g 39 fF forer
R Z9 o7 T & | gE AT F )
T | g AW §, AMFA drd Jror
N =@x gATd gfte § 1 g9 Tg FaTn
Mg & o oW & a7 avi 7 9 faada
IET F QT g & A1 ;T AR
2, Sa O3 w ¥ & wgeEw
€ AT star f& mraceig gy o T
w5 3 & qF o wman § fo @
gL 59 90 F a9 dF g qaid
T o e 0 T B 8
ac g, faarg grm, @@ d, sl
§ T A I AR S IEy I
g, § aY S | qF A A A
7T {5 gA 1 AT H § | &, TFR
IR T AW e S e
I ¥ 9 AT A7 QT § | IAET
TEL AgHI AIqA &, AfFa s
Y qeeqar ¥, gfg & fa= &3, @
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AYHT AEH gen R oAE g
wifd #3 <@r & A% @ wfg 7 Sy
E|EY AR AR awgfa St oA
99 HOTIET # @R, SOy gl
g faaar & gwwr <O gy @
fF e o ¥ 79 fagd awl § =
¥ Faw fqar FT g6 @@ v Iver
Y 8, IEY I & AGT W W q@GT |

e & AR W 1 R A
THfFT FAGT FT IO g AT
Sa fad g+t dJ-fadw ¥ a@grEar
oot & 1 i@ w9 ar w8, I9H guar
ggrEar fAadt &; S aRwngl
qQET &, a1 S9% fag o gwer =
faerar & 1 gAY 91w & § 7 g
g g 2 f5 aes 4% &1 gadsw
ar e agt g, fad fag fe agt
R s 1%, fed 5 ogwer
= e § I3 mpfema g€ v @
arr far feet affafessr qamg &
foFar ToAfas g9 & g § gHEy
HO 3 T JAR E—AR N 5 gwer
faq Y @r T WO THER §
& & =0 3 a9 FATE G & | SR
BT TN, WY @ q I@r
gT, 9T AT 98 <@T § # 97ar &
Iq¥ a8 qUAT §, SUH 9% JNE &
g% ag i &, foas faa fF #ee
FTET IO |

AT FATR AT FT fad | gaTar
I 9T M} g w@r g afq gw
Y SATATT FY AT FZTAT TV ST BRA
THRET A FA G, g FF gL g )
™ W W S mw fRE R, §
A IR TXGAT FAT § /T a8 AT
g fr fomar o & &%, Fa@ 7oA 2@
# &Y 78X afee ga 3T 7 0 fggea
FT AT &1 | FT 98 G FT AR gV
g grr fF Jw s @@ 3 4,
wafT GO 3w § AR qg FT qAY
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ge S At A § 1 I ;Y we
AT S & sd fam agr s
a@e § | 7T 39 fr gk fesier o
FIG STHAT H W AW W T G
ag 37 Y {57 < | fago &, e
T AR A §ER & I F AT TH
qrE qaT T 9, AT ITH TG AT
TATA AT #T &IT T & | Wy
at gar fem afq feq saw @ aw
T & WK 39 G9K § g a@
AR N frgs g [ § 99 W) A
ZUEY S @1 & | gH HIAT IeFH
FET & AT I9F 919 1T I AT Y
o g FT &, w5 3 o o
T2 | 39 ¥ 9 BT 39T g4 7 A foe
g fF 47 TF 9 41w 4T
AR F A qrrw qaear g 5 oax
| el S gEER a7 FEE |
2 frgw o8 3@ 5 9@ 7 ®=1 5
foram & 1 SO0 @9 SR T @RI & AT
T, T FAA AW g AR 4g A 7
AT & 5 g #1 B aaw J@
1T | UF ATCHT 4T UF 1T OY
FT GET G F ABAT | AfRT @AT
7g g & fow ot & fod gw 39 79
g, 9% T 9T @R T § ar
g R g gftewr & gw g2 Fam
FY B g, IEF HWI g I I
g AT AR |

garR Wiy 1 @Y ug F gmAr
a1fgd (Twme bell mngs ) f& fag
e 1, fow s w1 @, 999
7g @9 39 fr gewr qfa @ ads
Y gidY & v AL gAY | T F@r fway
W AT q OFE FHT qET AT, IR
9§ 3@ O g F) 9@ & fom w|@w
7 TRA & qq 74 & g0 sATg-
i Age, afeqd 9@, ArAREr 24T,
gifest &t QX AaTAt FT AqE IEH!
I AT | 39 AQA § WL wE f
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A AT J % AF, q grT gEq OEr
HIAL WAT A TGT qfFa q9w
AR\ AquE A g v fEa R fF
g @ q, gL AT A A qrdoAfw
FT TCHTL T@AT &, IYT JIHT FgH
¥ Feq A a9 W 1 39 &9
9= qg¥rr §, faad f aa § s
g W Y it fF uw duF #1 gar
g AR A AR S W gErR g,
St FHY AT FASA 3@ 8, |
¥ g &Y | TEY WU ATIAT & | AT
TEIRT St F ST TRAT S9mET & A}
fomm #xmr § s S A
A @A §, S9 99 &1 g9 (U FLER
o 91| #1 fov wfq fem safa &,
TR AR W T W wAwE F
q J41% |

Surt JASWANT SINGH Mr.
Deputy Chairman, we have heard
comprehensive speeches this morning
covering the entire ground which 1n
his Address the President has covered
It ts not therefore necessary for me
that I should also cover all the items
referred to in the Address I will con-
fine myself to certain pomnts, parti-
cularly those 1n regard to which I
have moved amendments

Sir, 1t 1s quite clear—it need not
be repeated here on the floor of the
House—that the country has progress-
ed after we have attained independ-
ence Of course we have leaders of
international repute and big adminis-
trators and 1t 1s expected of them that
the country should progress and 1t has
progressed 1n many directions, but
still as stated by my friend, Mr
Amolakh Chand, whatever you may
do, there may be some mistakes here
and there 1 fully realise and appre-
clate the progress which has been
made all round but there are direc-
tions where there 1s much room for
mmprovement and therefore if we,
sitting on the opposition side, point out
certain loopholes and directions where
progress has to be made, I hope it will
be taken in the proper spirit.
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First of all I will take the all im-
portant questions of food and food
prices. The existence of a man or of
any country depends on food. You
can do without industries; you can do
without many other things but if there
is no food available in any country,
that country cannot exist. The Address,
I am afraid, is complacent about the
food situation in the country. No rea-
listic approach has been made and it
appears from the Address and from
the speeches that have been made
from the other side that practically all
1s well on the food front. I am afraid
it is not so at all. We know {rom the
very beginning, ever since the present
Government took the reins of the
country in their hands a wrong app-
roach has been made in regard to the
solution of the food problem in this
country, From the very start high
hopes have been given that before
long the country will become self-
sufficient. Sir, we feel that the Gov-
ernment somehow or other realises
that they can get away by giving such
hopes and, if the hopes do not mate-
rialise, they put the blame either on
the monsoon or on nature or give
various other reasons. But, Sir, this
complacency is doing very great harm
to the country and to the prestige of
the Government which is in power at
present. Sir, soon after they came into
power, they stated that by 1950 or
1952 the country will be self-sufficient
but what happened? We have only to
compare the prices of food when the
Government took over charge with
the prices that prevailed after a few
years. Afterwards we were told that
if by 1955 there is no food self-suffi-
ciency, the Prime Minister and the
Government will resign. And what
happened after 1955? The prices went
on increasing and the production was
cometimes low, sometimes high. But
they took no note of the growing popu-
jation. Then about two years ago
when the condition was very serious
the Food Minister stated that before
long the prices will come down crash-
ing. But the prices went on rising and

now we are told that within two years

our food problem will be solved. I
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1 am afraid we have no more confid-
ence in these false hopes. We want
results. The proof of the pudding is
in the eating thereof; not in these
hopes which have been given to us
for the last eight to ten years and
which have not been realised. Sir, of
course the Congress is a very big orga-
nisation and its representatives are
governing the country and that is the
only political party in the country.
Yet if they pass a resolution and sit
smugly in the hope that all will be
well, that will not help in any way.
Now the latest thing that has been
put before the country for this self-
sufficiency is this co-operative joint
farming. Great support to this idea
has been given by my friend sitting
on my right and to ceilings on land-
holdings and land reforms. 1 do not
| know how far they will help us but
1! we can go by our past experience—
I have had experience of this co-ope-
rative joint farming in my State of
Rajasthan—we know how badly it
was abused by some influential people.
They took large tracts of good land
near the cities in the name of co-
operative farming and got thousands
of rupees as taccavi and loans and
tractors and what not. I am very glad

that one of the Chief Ministers of
Rajasthan is sitting here—an old
friend and colleague of mine . .

Surt BHUPESH GUPTA (West
Bengal): One of the former  Chief
Ministers.

Surr JASWANT SINGH: Yes; Mr.
Paliwal sitting there opposite. If
was my good fortune to be his collea-
gue and we know how valuable land
has gone into the hands of undesir-
ables in the name of co-operative
farming. Our whole aim should be
that with the growth of population,
there should be progressive increased
production, so that all the mouths in
the country could be well fed. But
our experience is very sad. Similarly,
if you put a ceiling on land, that would
be the fragmentation of land which
should not happen in a democracy of
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the kind which we in the country are
envisaging, but in the people’s democ-
racy probably this can be possible.
My friend, Mr. Ahmad, was talking of
democracy. I know democracy also
has two meanings. We have a differ-
ent democracy and some of our friends
consider democracy in a different
lightt But in a democracy which
we are envisaging, it is impos-
sible, it wil] be beyond human
possibility that production can be
increased and with the policy that
the Government is following it will
be well nigh impossible that there
will be increase in food production.
And a solution of the food problem
can never be within our sight not
only in the near future, but I am
afraid that in the life of the present
generation there cannot be self-suffi-
ciency with the steps that the Govern-
ment is taking.

I would refer to one or two things
in regard to food and one is this. How
unrealistic the Government is in regard
to this problem! Just an idea occurs
and without considering the pros and
cons, headlong they plunge into it.
Some months ago these food zones
were created by the Food Ministry. I

would refer to the Western Zone in
which Rajasthan, Madhya Pradesh
and Bombay were linked. I do not

know what made the Government link
these three States into one for the
purpose of the zone. To anybody it
was crystal clear that the food produc-
ing places would be denuded of food
and there would be scarcity. I would
give an example. The Ganganagar
colony of Bikaner division in Rajasthan
produces most of the foodgrains in
Rajasthan. It is a food granary, one
of the biggest foodgrain mandis in
India where in living memory  the
price of food has never been above
Rs. 16 or Rs. 17 at the most a maund.
About four or five months ago I pro-
tested against the formation of this
zone. The Prime Minister had asked
for the co-operation of all the parties.
A Consultative Committee was form-
ed and there also I protested. Then,
the Food Minister was good enough
privately to call me and understand
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my point of view, but he said there
were difficulties and nothing could be
done. The position is this. All the
foodgrains of Rajasthan and particu-
larly from the Ganganagar mandi were
diverted to Bombay where the prices
were high. And the prices in Bikaner,
which had never gone above Rs. 16 or
Rs. 17 per maund are today Rs. 40 a
maund. Naturally it is beyond the
means of the people living there. It
is not a surplus division Famine is a
common thing. They never listen to
the people’s cries and their hardships.
It 1s like carrying coal to Newcastle.
The imported food landed at Bombay
was brought to Bikaner and  other
parts of Rajasthan, while foodgrains.
from Bikaner were taken to Bombay.
Has anyone heard a greater absurdity
anywhere? But the Government of
India would not listen to any argu-
ment. They said it had to be done
and 1t was done and the result is
there. What to talk of food prices?
Even price of fodder for cattle has
risen. About four months ago there
was a big scarcity for cattle fodder,
but grass which we call “‘kutar” was:
sold in the market of Bikaner at 2}
seers a rupee. The Government says
all is well with the food problem.
Everybody is well looked after and
there is no complaint. I say no Gov-
ernment worth the name can be so
complacent where conditions have
gone to this extent. I am grateful to
the Government that after all they
have woken up from their slumber.
Three or four days ago they have
split this zone. Let us hope that such
commonsense will oftener come to the
Government. This is about food.

Then about the fair price shops much
has been said. There also I do not
think the arrangements are satis-
factory. Fair price shops have
been opened by the Government.
But what 1is the position there?
The position is that wheat worth
Rs. 2 can be given to a family.
We know that in these hard days
people with fixed income and service-
class people have been most hard hit.
The earning member of the family is
only one and there are big fami-
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lies, more than thirteen or four-
teen members mn a family. Even
they can purchase only Rs. 2

worth wheat, while a single man
can also buy wheat for Rs. 2 and then
he can sell 1t 1n the blackmarket This
1s going on openly, in front of the

very eyes of the Government But
the Government 1s just helpless They
just cannot do anything I am sure

that all this cannot be called satis-
factory Moreover, recently, about
three days ago, the Rajasthan Gov-
ernment called an all-parties’ con-
ference to tackle the food problem and
people msisted that there should be
more fair price shops opened, especi-
ally mn every panchayat area. The
Government spokesman said that
there was not enough wheat stock
with the Government to maintain
supphes Well, then, why do you say
that the position 1s satisfactory and
all 1s going well?

Then, Sir, I will switch on to another
subject. May I know how much time
will be allowed, so that I can adjust

Mr DEPUTY CHAIRMAN: One
hour and 15 minutes is the time allot-
ted to your party. You have taken 17
minutes

Surt JASWANT SINGH: I will
speak for about half an hour, as my
friends will speak also. Then, I wall
come to another pomnt of which I had
given notice but which for some
technical reason has been ruled out.
And that is in regard to the formation
of Samyukta Maharashtra State and
Maha Gujerat. Undoubtedly the Pre-
sident has not referred to this ques-
tion 1n his Address, but 1t 1s high
time that a revision of the policy
should take place in the interests of
the country In his Address the
President  refers to the policy of
Apartheid ruthlessly pursued by the
Union of South Africa He  Thas
expressed the hope that they will res-
pond to the call of world opinion. My
difficulty with the policy followed by
the Government is this We preach
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these sermons to others, without for
a moment thinking that they require
to be put into practice. If what we
profess we practise, then we stand on
sound ground Unfortunately some-
times we get emotional and we profess
something and act in a different way
altogether. Here it was the aim of
the Congress that once the couniry
was free and they came to power, the
States would be divided on a linguistic
basis Then, certain difficulties were
experienced, when the admimstration
came to theiwr hands One patriot of
Andhra sacrificed his Life, and the
Government immediately surrendered.
Andhra State was formed. Of course
then the ball was set rolling and the
other States clamoured. The States
Reorganisation Commission was set
up and in the country the States more
or less have been formed on a linguis-
tic basis For some reason or other
Bombay State was made a bilingual
State We always say that public
opmnion should be respected What
has happened after the formation of
Bombay as a bilimgual State? The
people of Maharashtra unanmimously
and expressly have proved to the hilt
that public opinion in the country is
for the formation of a Maharashtra
State with Bombay as its capital
Similarly our Gujerati friends.

SHr1 DEOKINANDAN NARAYAN
(Bombay): HOéw many districts are
there 1n Maharashtra?

SHRI JASWANT SINGH
matter for the Maharashtrians I
would lhike to  know from my hon.
friend how many districts there are
iIn many other States Sir, I do not
like to waste my time with irrelevant
questions

That 1s a

SHrt DEOKINANDAN NARAYAN:
It 1s most relevant.

SHRI JASWANT SINGH: It may be
so for you but not for me. Let him say
that the Maharashtrians do not want
1t The elections have shown and many
other Maharashtrians have shown
what they want My fritend Mr Dahya
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bhai Patel has just come out from
jail—1t was for upholding his prineiple
of a separate Mahagujerat State. Any-
way that is a different thing. What 1
want to submit is that the Government
have surrendered to public opinion,
when one patriot sacrificed his life in
Andhra—and when hundreds of men,
women and children have  sacrificed
their lives on this 1ssue, it seems that,
because it does not suit certain leaders,
Government do not form these two
States. It is a matter of sorrow that
some of the distinguished leaders have
departed from the Treasury Benches.
Otherwise the aspirations of the Maha-
rashtrians and the Gujeratis would
have been fulfilled 1long ago. Of
course we are all proud that we are
Indians, and we shall be ever proud of
it. But in India we shall be proud of
our respective States also. As an
Indian 1 am proud, but in India if the
interests of Rajasthan are.sacrificed in
favour of some other State, I will fight
it tooth and nail. I am proud of be-
ing a Rajasthani because my fore-
fathers have sacrificed their blood for
the country on the sacred soil of Rajas-
‘than. In India I am proud of being
a Rajasthani. Similarly the Maharash-
trians have their history They are
the scions of the great Shivaji. If
their aspirations can be curbed
because it does not suit some people,
then it is a serious matter. Sufferings
and indignities have been heaped on
them that will harm the country itself.
Therefore, I feel that when we swear
by democracy, when we swear by
public opinion. it is high time that, if
what we have done is wrong, it should
be revised and reconsidered, and the
aspirations of these brave people
should be fulfilled before long.

Sgrr SONUSING DHANSING
PATIL. (Bombay): On a point of
information. May I ask the hon. Mem-
ber

Sarr JASWANT SINGH: I have
no time. 1 am not yielding. (Interrup-
tions.) I will give information in the
lobby if any friend wants it.

109 RSD.--§.
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Surt AKBAR ALl KHAN (Andhra
Pradesh): On a pomt of order. When
my friend speaks on certain topics,
he should hear the view of the other
side .

Surt JASWANT SINGH: I am not
yielding at all, because I never inter-
ript any of my hon, friends, and I
¢ ect to my being interrupted. 1 have
a limited time at my disposal

Then, Sir, about our internal affairs,
1 want to touch on two little subjects.
We again appear to be complacent in
regard to Kashmir affairs. More or
less the same condition which was
created in 1953, and for which we are
suffering at present, is being created
there. Only recently, if we had read
the papers, we must have seen that
the brother of the ‘second’ Prime
Minister of India—I say deliberately
‘second’ because ours is the only coun-
try which has two Prime Ministers:
one is Prime Minister Nehru, and the
second is Prime Minister Bakhshi
Ghulam Mohammad of Kashmir.

Sur1 H. P. SAKSENA (Uttar Pra-
desh): He is not Prime Minister. he
is Premier only.

SHrr JASWANT SINGH: I do not
accept what you say. He is Prime
Minister of Kashmir. However, that
is a different matter. His brother had
issued a statement resigning from the
National Conference. There are other
reports also. Kashmir forms part and
parcel of our country. If one limb is
allowed to suffer by corruption or
misgovernment and if we sit compla-
cently with our hands in our pockets,
it is a serious thing, and as stated by
my friend Dr. Ahmad, being a fron-
tier State, complicated questions
hover round this place. If we sit
complacently like this, the country
is going to suffer. We do not aliow
misgovernment in any of the other
States in India, and I do not know
why our Central Government is sitting
silently and complacently and allow-
ing things to develop there ot the
kind which developed in 1953 and for
which we are suffering so badly now.
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1 we do not take advantage of the
experience that we have gained—and
1 should say that it is a bad experien-
ce—I am very sorry to say that no-
body can give any credit to our
Central Government for looking after
the interests of the country as well as
we all expect and as well as they
profess.

Similarly, I would also support the
demand made by my friend Dr.
Ahmad in regard to a public judicial
enquiry into Mr. Mathai’s case, because
very serious complaints of breach of
privilege of the Parliament, of the
Chairman, of the Speaker, of the
sovereign body of this country, have
been raised, and therefore it is a
demand which should be conceded to
by the Government without any hesi-
tation.

Sert BHUPESH GUPTA: Allega-
tions.

Sarr JASWANT SINGH: Yes, that
is what I meant.

Then, Sir, I would come to the
second amendment of mine which has
been admitted, and that is in regard
to our policy in foreign affairs. The
President has been pleased to state
the Government’s view in the Address
in paragraphs 37 to 41, but the essence
of the whole policy is contained in
paragraph 41 where it 1is stated:
“Qur own relations with the coun-
tries far and near have continued to
be friendly”. Sir, it may be so as
far as this Address is concerned, but
I would like to know how far it is
in conformity with facts and reality.
Can we say that our relations with
Pakistan are friendly? It is a foreign
country next door to us, our neigh-
bour, and here the President states
that our relations with countries far
and near have been friendly. 1 say
that our relations with our next door
neighbour are inimical. They consi-
der us as their enemies. 'Their acts
prove that. They cry from the house-
tops that they have an enemy in
India.
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Then, Sir, I come to Portugal. For-
merly we had diplomatic relations
with them, there was exchange of
envoys with them. We have now cut
off our relations with them. Then
there is the Union of South Africa,
a member of the Commonwealth. We
have no diplomatic relations with that
country. Similarly, Sir, there may
be other countries also. Therefore,
to say unequivocally that with coun-
tries far and near our relations have
been friendly is not in conformity with
facts. That is what I want to submit..

Then, Sir, as far 5 foreign affairs
are concerned, during the last fen
yvears or so, under the guidance ot
our Prime Minister, our leader, our
country has made very great progress,
We are hailed as a big country.
Wherever our representatives go, they
are welcomed with open arms by
everybody, by all sections of the
people. To whichever bloc the coun-
tries may belong, they respect India.
So far so good. But unfortunately
the position which has developed is
this : we pay more heed to popularity
than to conducting our policy with &
view to safeguarding our interests.
Also, Sir, howsoever outwardly we may
have friends in both the blocs and
in other countries and we may receive
financial help from them with or with-
out strings, I am not prepared to
admit that all the aid that is being
given by charitable people is without
strings, but that point I do not want
to stress because of the short time
at my disposal; but I want to submit
this point. Have we ever thought
that the prime consideration with us
should be that our national interest
should be safeguarded first and then
we should have friendly relations with
everybody? I waat to know the name
of any country which ignores this
excepting us. Take the case of some:
countries which have subscribed to the
principle of Panch Sheel. When it
comes to their national interest, they
do not care for the Panch  Sheel
agreement that they have made with
us. Or for that matter, there is no
other country in the world which
when it comes to its national interest
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will not care for it. But I would now
like to submit that after we have got
ndependence, we have had several
national problems. I would like to
know from the Government spokes-
man and from the External Affairs
Ministry whether they have been able
10 solve during the last ten years a
single national problem which impin-
ges on international connections. I
would just like to know that. I can
quote seven, eight or ten examples.
We receive the guests; we show them
hospitality. They make speeches at
banquets. They praise us and we feel
that our duty is done and we are
very popular. Naturally, our prestige
has increased; it is very high. But
then we have not been able to solve
a single national problem. I do not
want to go into them. But take the
major case of Kashmir. Here, in this
ease, we have an advocate of the
calibre of our Defence Minister, Mr.
Krishna Menon. It is crystal clear
and an open secret that Pakistan has
committed aggression. I would like
to know from the Government spokes-
man whether we have convinced the
World Organisation that Pakistan has
committed aggression. In a clear-cut
case, we cannot convince the World
Organisation which consists of rea-
sonable people, with an advocate of
the calibre of the Defence Minister,
Mr. Krishna Menon. Then, can we
say that our foreign policy has been
successful ?

Tee DEPUTY MINISTER oF
EXTERNAL AFFAIRS (SHRIMATI
(LaksaMr  MenNoN): Mr. Dixon’s
report is there.

SHRr JASWANT SINGH: I want to
ask the hon. lady Minister whether
Mr. Dixon is bigger or the World
Organisation or the Security Council?
The Security Council does not admit
that Pakistan has committed aggres-
sion. I would submit that Jammu
and Kashmir is part of our country.
Two years ago, the Constituent Assem-
bly of Jammu and Kashmir wanted to
pass its constitution on the 26th
January. Pakistan protested. The
United Nations moved Heaven and
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earth to see that the Security Coun-
cil met and passed the Resolution
before the 26th January. What was
the hurry? What were our represen-
tatives doing? They tried their best.
A country like Pakistan with a Gov-
ernment of the type of which we all
know can move Heaven and earth,
move the United Nations—the World
Organisation,—and fix a date for the
Security Council to meet and pass a
Resolution. '

An Hon. MEMBER: Who is respon-
sible for it?

Surr JASWANT SINGH: Then
what happens? Similarly, in our
territory of Jammu and Xashmir

which has been usurped by Pakistan,
1t 1s constructing a dam called the
‘Mangla Dam’ on account of which
lakhs of people of Indian nationality
will be uprooted and hundreds of
villages will be removed. We pro-
tested, but what happened? Just
they did not take any notice of it.
They just circulated a document to
the different members of the United
Nations and did not care And
Pakistan is very nicely going on with
the work with the help of American
and British engineers, uprooting lakhs
of Indian nationals. I understand
that our Government lodged a pro-
test with the British and American
Governments. What is the reply?
The reply is that they have no control
over the private firms which are
constructing the dam. I do not think
that the Government and the Exter-
nal! Affairs Ministry can be satisfied
with this reply. But no reasonable
man who has the interest of his
country at heart would be satisfied. I
do not mean to say that the External
Affairs Ministry has no interest. But
then they go in more for popularity
than for this thing, and what is the
result? When Mr. Dulles wants to
stop American nationals from enter-
ing China when they want to go and
see their relations there who, for
some crimes they had committed, are
in jail, he says, “No American can
enter China” or for various reasons, he
just says that no responsible American
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can go to Chmna And here, our
Ministry 1s rcatisfied with the reply
that the Americans and the British
gwve that they have no control over
their firms If they could talk such
things, 1t 1s beyond a joke Since my
time 1s short, I do not want to go into
the question of Goa

Mr. DEPUTY CHAIRMAN
already run short

It has

SHrr JASWANT SINGH How much
time have I taken, Sir?

Mr DEPUTY CHAIRMAN You
have taken half an hour

Surr JASWANT SINGH I
finish my speech in five

will
minutes

I do not want to go i detail into
the question of Goa where the Gov-
ernment itself takes no notice because
they feel that they are so helpless that
they cannot do anything But I would
like to refer to one point There are
many other matters pertaining to cur
people, but the Government has been
so helpless that they cannot do any-
thing?

Lastly, a new kind of aggression 1s
bemng committed on our country, and
as usual, our External Affairs Minis-
try 1. helpless It 1s helpless and
therefore, cannot do anything except
when Parliament meets where we
express our views and give out our
dissatisfaction about the way
which the affairs are conducted Sir,
a new kind of aggression 15 gomg on
and that is the ‘cartographic’ aggres-
sion on our country  With this point,
I will fimish my speech First of all,
the United Nations Headquarters dis-
played m the main lobby of its Sec-
retariat a map of Jammu and Kash-
mir showing that 1t belonged to
Pgkistan, definitely showing that 1t
belonged to Pakistan And we made
a protest and we are satisfied 1f we
make a protest we think we have
done our duty The reply of the Sec-
retary was that i1t was a mistake due
to hasty and inefficient draftsmanship
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Then we pursued the pomt and our
stand was that 1t was 1n conformity
neither with law nor with facts The
United Nations Secretariat maintains
that the substance of the map 1s 1n
conformity with the status of the ques-
tion before the Security Council and
we said we are satisfied

SurtMATI LAKSHMI MENON No,
we never saild we are satisfied

Surr JASWANT SINGH Then,
what are you doing? I would like to
know exactly Except that you are
mterrupting me, I would like to know
what you have done

Surt N M LINGAM
What do you suggest for 1t?

(Madras):

AN Hon. MEMBER Declare war?

SHRI JASWANT SINGH In our
further correspondence, we mentioned
to them, here 1s Algeria, here is
Cyprus, here 1s West Inan; these
territories are under dispute and they
are shown as parts of the countries
which are in physical possession of
them Therefore, what 1s the justifi-
cation for this special colouring?
Just they do not reply and we are
sitting smugly and there the matter
ends In the United Nations Year
Book and the Folder, Kashmir has
been painted 1n blue and white strips,
showing that it belongs to both India
and Pakistan The matter continues
and we feel that we have protested
and that we have done our duty
This 1s what has happened as far as
the United Nations are concerned

Sir, I would like to refer to what

is happening with our neighbour
We have got friendly relations with
China But when the question—
quite rightly—of  their  national

interest comes, well, first they will not

agree to any arbifrary settlement;
they will thoroughly go 1into the
question of their rights Therefore,
mn spite of our friendly relations,

China has consistently refused to
accept the internationally recognised
Mac-Mahon Line as the border bet-
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ween the two countries Quite right,
because self-interest 1s there and why
should they not refuse? In the July
1ssue of the ‘Chima Pictorial’, the
map of China showed a certain
Indian territory as bemng within the
borders of Chima We protested
and an explanation was given to say
that that map was not drawn by the
present Government, but was drawn
by the Kuommntang Government and
therefore, we are not responsible for
it Since then, no survey had taken
place, but if and when a survey takes
place and we alter the boundary, we
wi1ll consult India as well as the other
countries which are affected And
we were satisfied Soon after, Sir, 1n a
map published m the 39th number of
the ‘New Times’ 1t has been stated
that Russia made over to China near-
ly 30 thousand square miles of the
Indian territory

4 PM.

Surr BHUPESH GUPTA
know how big was the map?

May 1

Sarr JASWANT SINGH The map
was quite big and 1t showed 30
thousand square miles of the terri-
tory belonging to India as part and
parcel of China It 1s also unde1-
stood that similar maps are under cir-
culation i other Communist coun-
tries in Europe Therefore, Sir, 1t 1s
rather a matter of surprise—and even
1 should say—and shock to find accep-
tance by the Government of India of
the Chinese explanation at 1its face
value My difficulty 1s that in such
matters our Government is very com-
placent and 1t 1s very trustful of
others’ motives It 1s true that we
have 1nherited such great  virtues
OQur Prime Minister 1s a spirttual
heir of Mahatma Gandhi, and there-
fore, Sir, he thinks that Iike him
everybody 1s good But others have
got dafferent pomnts of view over
these matters Sir, T want to wain
the Government of India about these
cartographical lapses At present they
may believe the explanations which
have been given, but i1f you go into
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| detatls and see the map 1itself, i1t can
be proved It 1s said that the
Kuomintang Government had drawn
1t Certain latest developments about
Laos, Cambodia and Viet-Nam are also
shown there But I am not satisfiel
with this explanation, because we
know that other countries will be
able to look after their own inteiests.
So, Sir, I want to give a warning to
the Government to look mto this mat-
te1 seriously Otherwise what wiil
happen 1s that these -cartographic
lapses may, in the end, turn out to
! be worse than mere remissness
Therefore, Sir, I do hope that the
Government will consider this matter
seriously and not take 1t 1n any com-
placent manner, as has been the
custom so far Thank you.

Surr T S
CHETTIAR

AVINASHILINGAM
(Madras) Mr Deputy
L Chairman, the President’s speech 1s
an 1mpressive array of the work done
i m the country for the last one year.
1 Our country 1g buzzing with immense
activities I must appreciate all those
‘ achievements and give congratulations
i to the millions of workers and pea-
sants who have been responsible for
5 this progress
|
|

Well, Sir, I listened to the speech
of the hon Member who just preced-
ed me He referred to many things
and he also referred to the foreign
{ policy pursued by our country What
I want to submut 1s that if there 1s
anything about our country which
has received universal appreciation, 1t
15 the foreign policy that has been
pursued by the Government of India
A greater certificate about that can-
not be given by anything else than
what I saw 1n certamn newspapers,
and T am sure many of my friends
must have also seen that There were
some Pakistan: leaders who were tel-
ling their people “If you are gomg
to Arabia, Mecca or Madina, call
yourselves Indians and you will be
respected” I thmnk that i1g very im-
portant My friend himself admitted
i that India 1s respected and honoured
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something to appreciate and that is
something to be proud of.

Sir, among so many things that
have been said in the speech, I am
afraid, one very important matter has
not been referred to at all, and that
is going to be very important for the
next few years of our existence. That
is with regard to our population
policy. Most of the countries in the
world have got certain population
policies for them. Where populations
are small and where lands are im-
mense, the population policy is to in-
crease their population. In a country
like India there is the problem of
over-population and the foodgrains
that are produced cannot meet the
needs of that population. Therefore,
Sir, the question of having some popu-
lation policy in this country becomes
much more important.

In this connection, Sir, I am quoting
from an article in the ‘Parliamentary

Studies’. It says:

“Let us examine the pressure of
population which will be faced
during, say, the next twenty years.
On the basis of decennial incrcase of
13-2 per cent. during the previous
decade, the Census Commissioner
has estimated that the population
will increase from 357 million 1n
1951 to 410 million in 1961, 460
million in 1971 and 499 million 1n

1975. Against this the estimates of

two eminent demographers, Messrs.
Coale and Hoover of Population Re-
search Institute, Princeton, are 373
million in- 1951, 424 million in 1961,
532 in 1971 and 605 million in
19'75. There is a difference of more
than 100 million in the two esti-
mates of population in 1975.”

That is to say, Sir, that in the course
of 20 years the estimate made is that
there will be an increase of 40 to 50
per cent. Well, it further says:
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“There are various factors which.
are going to determine the real
trend.

L] % *

It has been argued by many econo-
mists that with rising standards of
living due to planning, the rate of
increase of population will automa-
tically come down. It may be re-
membered, however, that every in-
crease in the standard of living in
the low income strata will tend to
increase the rate of population
which will just be compensated by
its fall in the higher income strata.
Some economists argue the other
way round. They believe that with
better nutrition and medical facili-
ties and a fall in the infant morta-
lity, the population may tend to
increase much faster,” and so on.

Taking all these things into considera-
tion, Mr. Deputy Chairman, we should
ask ourselves as to where we are
proceeding. We are making these
herculean efforts to increase our pro-
duction. I am immediately coming to
the question of food production, But
one thing is dead clear that unless
there is control over population, any
effort that we may make for increas-
ing our food production will not by
itselt solve the problem of feeding
this increasing population. So, Sir,
we must think over this problem. We
are having our Five Year Plans and
other plans. But we must remember
that there are two very important
matters which are to be taken note
of. One is about food and another 1s
about employment. We have got tc
provide food to our masses and we
have got to create an adequate em-
ployment potential. From these points
of view, Sir, it will be a colossal fra-
gedy, which we can never think oi
it we allow so much increase in ow
population. We cannot afford to in-
crease our population at the rale a’
which we are doing. To my mind
Mr. Deputy Chairman, this is not :
matter over which any statesman ca:
be complacent. Individuals may b
complacent. People who are well-to



331 Motion of Thanks on

do and who are rich can well afford
to be complacent.

Tue MINISTER or REVENUE AND
CIVIL EXPENDITURE (Dr. B.
GorpaLa Reppr): Who are unmarried
also. *

Surr T. S. AVINASHILINGAM
‘CHETTIAR: ©People who have no
problems of this kind can afford to
be complacent. But as a nation and
as a people we do require some kind
of population policy. It is necessary
that we should educate our people so
that they can co-operate with us. For
this purpose we are in need of large-
scale public co-operation, not that of
a few individuals here and there
Therefore, Sir, I hope that the Gov-
ernment will face this problem
squarely. Otherwise all the attempts
that have been made will fail alti-
mately.

Sir, immediately connected with the
population problem is the food prob-
lem. It is a matter of sorrow to us——
may I say, also a matter of shame to
us—that year after year we proclaim
that we are going to be self-sufficient,
but year after year foodgrains worth
crores and crores of rupees are being
imported. Not only that, three years
ago our leaders in this House and the
other House said that 40 per cent. in-
crease in foodgrains can be made.
What has happened to that? We an-
nounce about seed farms, technical
devices, artificial manures and many
other things that have been mention-
ed by the President in his Address
But what has been done? Crores of
rupees have been spent on irrigation
projects but we get the reports that
irrigation water is not being utilised
for the land. We are told that seed
farms have been started but what is
the result? We are told about the
efforts for the distribution of manures,
but what is the amount of produce?
Year after year it is the same story
In one portion of the country or the
other there is famine.

Connected immediately with the
matter of food policy is the matter of

L)
b
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price control. There is only one way
in which this problem can be solved,
and that is the increase in food pro-
duction. No amount of controls, ne
amount of talking can permanently
solve this problem. I feel—I do not
want to pin responsibility on any
single individual—but this much I
say that the people who have been
dealing with food—Secretaries cr
even higher—have not done their job
properly. I must say that if India is
to live, if the Third Five Year Plan is
to get through and if the Third Plan
is to be a plan, this food problem is
something very important. We want
people with dynamic vision, people
who can do it, not persons who just
sign and issue statements merely be-
cause some Under Secretary or Secre-
tary does it for them. Conference®
are being held—Food Ministers’ Con-
ferences, Food Secretaries Confer-
ences—all this is being done but
these conferences cannot create one
grain of rice. Millions of our peasanis
in the villages who required to bhe
inspired have not been inspired to do
that. We want something which can
inspire them to do that.

Mr. Deputy Chairman, there is one
other matter which I would like to
mention. It was referred to by my
hon, friend, Shri Pattabiraman, in his
opening speech, viz. the official langu-
age policy as has been referred to in -
para. 29 of the President’s speech. It
does not give an inkling as to what
that 'anguage policy is going to be
or what the proposal of the Commit-
tee is going to be. But this much T
would like to say to this House, and
through this House to the people of
this country. If any section of the
people of this country—merely be-
cause they have a majority, because
they are greater in number—iry to
superimpose their language upon
others, I tell you that we are in
danger. We want the unity of this
country. But the unity of the coun-
try is not achieved by imposing one’s
language upon another. Language is
something which is associated with
sentiments just like one’s affect’on
for one’s own country, one’s own
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mother And 1if theie 1s anyone to
say that simply because you are 1n
larger numb.:r everyone of our ch.ld-
ren must study your language, I say,
there lies the danger The Central
Advisory Board of Education has ac-
cepted the three-language policy,
that 1s, English, Hindi in non-Hind:
areas, another Indian language 1n
Hindi areas and the 1egional language
We said to create unity between the
various parts of the country let the
people 1n the Hindi-speaking areac
study a non-Hindt language, maybe
a south Indian language—maybe
Marath,, maybe anything We 1n
South India—I speak for all the four
South Indian States—have provided
for compulsory introduction of Hind:
in our schools But may I ask any-
body from north Indian States, from
anybody from UP whether they have
followed this language policy?

Surt B B SHARMA (Uttar Pra-
desh) They know  more of these
languages than you appear to know
Hindi

Surr T S AVINASHILINGAM
CHETTIAR I know, Sir, 1t 1s pec-
ple like these who are agaimnst the
umity of India

Surr B B SHARMA If you come
to Kashi you will find that the people
there know more of these languages
than you do about Hindi

Sur1 T S AVINASHILINGAM
CHETTIAR May I know 1if any of
the north Indian States has introduc-
ed a south Indian language”? Let the
Minister of Education stand up and
give me this information 1 know he
cannot give this mformation This
second language has not been intro-
duced mm any of the north Indian

States I want figures, not sentimen-
tal exclamations I want facts to
speak I say, Sir,—I say this 15 very

advisedly—we shall learn Hind: True,
but give us the time Forcing the
pace would entail great difficulties and
disastrous consequences So, let me
make 14 clear Hind: we accept We
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are smcere In our approach, but we
shall not be hustled Our children
shall not be made hewers of wood
and drawers of water simply because
they do not know Hindi We refuse
to accept that position To create the
unity of India I want our pcople to
know Hindi I know many pecple in
north India do not think that any
other thing than north India exists
because they do not know the langu-
age, they do not know the culture, they
do not know the literature of the
other language groups 1n India. I
would like that an attempt should be
made, not by proposing one profes-
sor hip—I know the Education Minis-
ter will come and say that professor-
ships for south Indian languages have
been provided in Universities, 1t 1s a
welcome step—but more than that,
they may be introduced in the schools
as a third language So, Sir, I do not
know what 15 gomng to happen, what
1s gomng to come as the outcome of
the Offictal Language Committee I
wish 1t may be somefthing acceptable
to all—maybe, they have the wisdom
to say “let us postpone 1t, let us not
hurry 1t up” so that south Indians
will have the time and opportunity
to study the language I hope, Sir,
those who are i1n charge of affairs will
be blessed with wisdom so that India
will always be united and strong

One other matter that I would like
to say 1s this We have talked so
much about economic development I
am for economic development Nutri-
tious diet must be given to everybody
Education must be the opportunity of
all All this 1s true But I am not
happy about the stress While we
stress economic development, there
should be, Mr Deputy Chairman, 1f I
may say so, stress on simphcity of
Iife, stress on higher :deals, stress
upon Iimiting your needs, a stress on
hard work, a stress on sincerity and
all that In the Secretariat here and
everywhete, I feel everybody wants to
escape with the minimum amount of
work Ask your Under Secretaries and
Deputy Secretaries They will tell
you the attitude, the way of life and
the mind of our joung men
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Money is being wasted. We know
the reports of the Public Accounts
Committee. That sense of devotion,
which makes you think that public
funds are something sacred, must be
created in the minds of our people,
not only in the minds of our people, in
the minds of our officers, but if I may
say so, in the minds of our Ministers
and others who are responsible in this
matter. They must set an example
in this direction.
far we have been able to do that. But
I must say that if we create that
atmosphere of higher idealism, of
sacrifice, of hard work and living for
a great ideal-—for the advancement of
this country—unless we lay stress on
these qualities. of idealism and of work,
our plans will not be achieved, they
will not achieve the objective for
which we have lived and for which
we would like to die.

Before I close I would like to say
something about the conception of the
socialistic form of society. I do not
think many of us have thought about
jt—what the socialistic society really
means as also how we propose to im-
plement the socialist ideals today. I
do not like to take much time of the
House, but this T would like to say
that according to the socialist ideal of
society, apart from economic equalities
which we must implement sometime
or the other, not only should we fix
ceilings on incomes for the landlords
but also for the leading industrialists
who get incomes of three lakhs, ten
lakhs and fifteen lakhs every year.
That is to my mind the real form that
a socialist form of society should take.
About this particular matter, Mr.
Deputy Chairman, I hope we will
have greater time and other opportu-
nities to discuss. But here I would
like to end with this note that we
must try to create a great India, a
great future for this great country, to
create a great people in this great
country. The idealism of devotion,
sincerity and hard work must be
inspired. How that should be done
should also be a major objective in
our Plan.

Dr. A. N. BOSE: Mr. Deputy Chair-
man, the day before yesterday, when

I do not know how |

[ 11 FEB. 1959 ]

{

|

i
|

|
|

President’s Address 336

I was witnessing the pageantry of the
Presidential procession, I was struck
by the novelty of the scene and I had
been expecting something serene, sub-
lime and novel but when the Address
of the President came, I had a mild
shock. It appeared to me as a sort of
anti-climax to the dramatic situation
which was reared up. It appeared to
me to be a very simple ritual where
Ministers were singing their own
homilies through the mouth of our
revered President. It is quite in the
fitness of things that the Address
begins with a very brief review of our
national plan.

In paragraph 8, the ebjectives which
had been set forth in tne blue print
of the Second Plan have been repeat-
ed——substantial increase in  national
income, rapid industrialisation, expan-
sion of employment, reduction of in-
equality etc. Sir, thcse objectives do
not inspire me. For me a sound
national plan is one which assures a
means of livelihood to all, which
assures the elementary needs of life
like food, clothing, shelter, health,
education etc. to every citizen. My
yardstick of a good plan is not the
tons of steel produced, the number
of factories started, the crores of
rupees expended but the number of
persons who are with smiling faces,
cheerful faces, with a healthy body
and with intelligent mind. My mea-
sure of a sound national plan is not
the goods, things and services which
have been produced but the number
of men who have consumed these
goods and services, the number of men
who have shared in the consumption
of the increased production. The test
of a good plan is not the increase in
national income or the increase of
average per capita income but tne
equitable distribution of the increased
national income. Judged from these
standpoints, the achievements of the
Second Plan have been rather modest.
[Tae VIcE-CHAIRMAN (Smrr P. N.

Sapry) in the Chair.]

The plans have favoured the towns
and have neglected the villages. They
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have favoured the industries and
neglected agriculture. They have pro-
duced steel, cement etc. but they

have left food to the tender mercies
of the gods. It is strange that after
8 years of planned efforts, food and
other essentials of life like kerosene
remain as scarce as ever, that after 8
years prices have soared higher and
higher, salaries and allowances are
chasing prices and the lag has been
increasing. Population has been in-
-creasing, employment is increasing
also. Employment is chasing popula-
tion but is lagging farther and farther
behind. If the plans have given us
factories, cement and steel, the plans
have also given us soaring prices and
rising unemployment. The peasantry
remain half-naked and half-starved.
The modest land reform legislations
that have been made in the States
have been rendered almost infruc-
tuous. I don’t want to dilate on how
the land reform measures were sabo-
taged by the zamindars because that
point has already been examined in
detail by the previous speaker from
the Communist Benches. The problem
of landless peasantry remains almost
where it had been. The question is,
why is it so? Is it because of any
defective policy of the planners or is
it because of defective execution by
the administrators? In my mind, it is
not so much because of defective
policy or of defective execution as
it is due to lack of public enthusiasm.
Here also I entirely agree with the
speaker from the Communist Benches
and I think many from the Congress
Benches also will bear me out because
our Prime Minister himselt had stated
so in his much disputed article “The
Basic Approach’. But why is this
lack of public enthusiasm behind our
-plans? Our Prime Minister says that
it is because of a lack of philosophy,
a lack of ideology which might enthuse
the people. It is not because of lack
of ideology, it is because the plans do
not hold out any promise of any
change in the basic social order. The
plans do not hold out any social equa-
lity or social justice to the common
man. He finds that the big man is
as big as ever, the rich man as rich as
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ever and the poor and low as poor and
low as ever. When I saw this Presi-
dential procession of day before yes-
terday, I was just thinking: ‘Does this
pomp and pageantiry fit in with the
country where people are still going
naked and starving? Does it behove
our President, who is one of the fore-

‘most disciples of Mahatma Gandhi, of

a man who dared to go to Buckingham
Palace to meet His Majesty in loin
cloth?” They proclaim off and on
that Mahatma Gandhi is our master,
that our whole administration, our
policies and the whole set-up is
modelled after the ideals of Mahatma
Gandhi. I don’t know what he would
have thought if he had seen that his
disciples are drawing salaries fo the
tune of Rs. 10,060 per month besides
other emoluments and allowances,
and indulging in such pomp and
pageantry. 1 don’t say that if the
President or the Governors or the
Ministers cut down their salaries and
emoluments, it will mean any substan-
tial addition to our ‘exchequer and
that it will go a very long way towards
the solution of the problems of capital
formation; but that will have a tre-
mendous psychological and moral
effect. 1 think that only such a step
can inspire the masses and enthuse the
people on behalf of the national plan.
We very often hear complaints that
sufficient resources are not available
for the implementation of the plan
projects.

1t is not because of lack of re-
sources. There are ample resources
in our country. It is because of
softness to capitalists, tenderness to-
wards the people who can really pay,
that this situation has developed and
that stands in our way. Sir, it may
almost sound like a cliche when
uttered from the side of the Opposi-
tion Benches but the same thing was
said by a man of the eminence of
Prof. Kaldor, the taxation expert
whose advice was sought by our Gov-
ernment. He blamed our Govern-
ment for half-hearted and piecemeal
implementation of his recommenda-
tions. He says that the expenditure
tax and the gifts tax are riddled with
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loopholes and exemptions and he
assures that if his suggestions are
taken in toto, they will bring in an
addition of about Rs. 250 crores which
we are losing by way of tax evasion.
Sir, our Government have made no
attempt to tap the hidden resources
which lie in various quarters. Very
recently our neighbouring State of
Pakistan had made a drive to tap the
hidden resources and ferreled out
sufficient resources in this way. We
must give credit to the dictator where
such credit is due but it is strdnge
that what a dictator in Pakistan could
do, our democratic Government could
not dare to undertake.

As far as the position of food is
concerned, we are where we had been
before the plans were taken up if not
farther behind. Costly irrigation
works were undertaken with very
little result. The much-boosted
river valley projects arenot yielding
any results commensurate with the
investment. If rains have brought a
good harvest and if some States have

come forward with price control
measures, even these measures are
being nullified by the wholesale

traders. Sir, it is strange that after a
bumper crop, rice has vanished from
various States. In West Bengal, im-
mediately after the harvest, as soon as
price control measures were intro-
duced, by the Government, rice dis-
appeared completely. You may have
seen the news today in the papers
that the entire Opposition walked out
from the Assembly on this ground. It
is very strange. Such things, people
say, did not happen under the British
regime; that immediately after harvest
and a bumper harvest at that the
crop entirely disappears from the
market. Sir, this is how our Govern-
ment have been tackling the food
situation.

The Second Plan has admittedly
failed to reach its target because of
the shortfall in resources, This is
the price we have paid for the reck-
less spending in which we had in-
dulged in previous years. Every Tom,
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Dick and Harry found a place in a
foreign mission or delegation and had
a good excursion at Government's
expense and consumed our foreign ex-
change. It is thus that our sterling
balances were squandered. Now, we
have been talking of pruning the
Plan, scrapping down the plan pro-
jects and settling down to the hard
core of the Plan. Hardly have we re-
covered from this crisis when we are
being told of a more ambitious plan
of Rs. 9,000 crores. How will this
money come by borrowing, by deficit

financing or in any other way? Are
we heading towards a crash?
Sir, if the Plan has missed the

target, it has also overlooked priori-
ties. In paragraph 26 of the Address,
there is a reference to the improve-
ment of the ports of Calcutta and
Madras at a cost of Rs. 20 crores. 1
do not know what the plan for the
improvement of the port of Calcutta at
least is. The port of Calcutta is in
grave danger because of the silting of
the river Hooghly. The attention of
the Ministry has been drawn to this
again and again in both Houses of
Parliament. We have repeatedly

. warned the Government that at the

rate at which the river Hooghly is
drying up, it will not take many
years for the port of Calcutta to be
completely destroyed and the loss of
the port of Calcutta means the loss
of crores of foreign exchange. En-
quiry has been going on for decades
and decades about the position of
Hooghly and the position of the port of
Calcutta, as well as about the possibi-
lities of the Ganga Barrage at
Farakka. This point was raised in a
Resolution in this House about a
year ago and a few months ago in
the other House also but the hon.
Ministers are always coming forward
with the same replies that investiga-
tions are being made, that examina-
tions are being made and that steps
will be taken as soon as possible. Sir,
in Bengali, there is a maxim, Bhadra
loker ek katha. This means that a
gentleman has only one word, he does
not change his word. 1 find that our
Minister of Irrigation—unfortinately
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he 1s not here, he had been here a few
moments ago—1s an 1deal gentleman
of one word, that investigations are
bemg made and that proper steps wall
be taken as soon as possible This
was said a year ago and also a few
months ago and possibly 1if he cares
to reply to this point, he will repeat
the same thing like a  very good

gentleman ,

In paraéraph 32, theire 1s a reference
to displaced persons from East Pakis-
tan for whom rehabilitation arrange-
ments have been made at Dandaka-
ranya and i other States Sir, 1t 1s
good news that the Ministry 1s de-
termined to see through the problem
of the displaced persons but in this
Kddress, there 1s no suggestion as to
the arrangements that have been
made for the resettlement of these
persons So far as the other States
are concerned, our previous experlen-
ce has been deplorable Displaced
persons of agricultural vocation have
been sent to other States without
mplements, without animals, with-
out capital and they have been settled
m rocky soil, with uneconomic hold-
mgs and amidst hostile surroundings
The result has been mass exodus and
return to the home State of West
Bengal We do not want the same
thing to be repeated over again The
mere closing down of camps or stop-
ping of doles does not solve any pro-
blem I do not say by any means
that the refugee problem should be
perpetuated forever or that the re-
fugees should be given doles thiough-
out their lifetime That will drain
out whatever manliness might have
been left in them By all means give
them healthy and hard means of live-
lthood, but give them the necessary
resources, make the necessary arrange-
ments Let the representatives of the
refugee organisations go and see what
arrangements have been made for
their rehabilitation, let them be satis-
fied that they will not be asked to
build houses without bricks and
straw, that all the necessary materials
will be provided to them to settle
them 1 gainful means of livelihood

[ RAJYA SABHA |
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In paragraph 40 there 1s a brief
| reference to the agreement with the
' Prime Mimster of Pakistan and to
the exchange of enclaves of India and
Pakistan 1 do not think that Beru-
bar: 1s an enclave The hon. Deputy
Minister for External Affairs will cor-
rect me f I am wrong Berubar:
1s not an enclave It was bartered out
without any reference to the State
Government That has been cate-
gorically stated by the Chief Minister
of West Bengal Neither the Minis-
try nor the officers of West Bengal
were consulted It was bartered away
iIn a most wunauthorized and un-
constitutional fashion And after the
sacrifice has been made a post-mortem
sanction will be sought through a
Bill Behind this Bill there 1s the
threat of our Prime Minister’s resig-
nation It has already been said on
his behalf that to reject this provi-
sion of the Nehru-Noon Agreement
would amount to a censure of our

Prime Minister and so the result of
the Bill 1s a foregone conclusion Sir,
1s this a democratic method to barter
| away your homeland in the parleys
| with a foreign country without re-
ference to the people, without re-
‘l ference to the State to which the land
I

belongs, and without reference to the
legislature of the country?

l Tue VICE-CHAIRMAN (Sert P N
1 Sapru) But the Executive must
i have power to negotiate agreements

!
|

Dr A N BOSE Sir, I am ques-
tioning the power I am questioning
the propriety of the deal Whether
the Executive has the power or not,
that will be discussed when the pro-
posal comes mn the form of a Bill
Sir, my submission 1s that you can-
not earn any lasting friendship by
such a policy of appeasement You
cannot earn the friendship of a State,
which 1s determined to be hostile, by
making concessions after concessions
I am reminded of what the British
Prime Minister, Mr Chamberlamn, did
when Hitler attacked Czechoslovakia,
Chamberlain tried to appease Hitler
by the sacrifice uf Czechoslovakia In




343 Motion of Thanks on

the Munich Pact and our Prime
Minister is trying to appease Pakrstan
by sacrifictng Berubari and other
Indian territory Such means never
pay Sir, in this deal between the
two Prime Ministers our Prime M:nis-
ter surrendered about 20 sq mile; of
territory in exchange for about eight
sq Tniles of Pakistam territory mak-
ing a net loss of about 12 sq. mile; of
Indian territory. And all this was
done in a parley where neither were
there any authorized copies of maps,
nor were there any officers who could
speak on behalt of the territories
which were being bartered away

I next come to Goa As regards
Goa and other possessions held by
Portugal on the Indian soil, our Gov-
ernment seems to have no policy at
all but a policy of drift and acquies-
cence Ever since the satyagraha
launched from India in Goa was stop-
ped by force, the policy of the Indian
Government has been one of humble
submission and acquiescence They
silently witnessed the statement
which was issued jointly by Dulles
and Salazar declaring Goa as part of

Portugal They silently witnessed the
parleys which have been going on
between the military chiefs in Goa

and Pakistan Now lately the United
States 5th Fleet has appeared in the
Indian Ocean with 1ts bases 1n Kara-
chi and Goa, thus linking NATO, the
Baghdad Pact—or the rump of the
Baghdad Pact—and the SEATO Far
from lLiberating Goa, we are now see-
ing Goa beng transformed into a
potential spring board for attacking
the Indian territory. Sir, I have every
respect for our Prime Minster, for
his integrity, his goodness and his bril-
Liant personality. But if I yudge him as
our Foreign Minister from the stani-
point of the interests of India or by his
foreign policy, I dare say that he de-
serves no credit whatsoever. It is one
thing to get applause and claps from
abroad; it is another thing to settle the
problems nearer home. He has not
settled the p oblem of Pakistan; rather
he has created it. By stopping the
march of the Indian army across
Kashmir, by referring the matter to
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“he Securily Council and by signing
a cease fire agreement on the advice
of Lord Louis Mountbatten he created
the problem of Kashmir when 1t was
going t{o be solved within a few hours.
Then he has not solved the problem of
Goa; he has not solved the problem of
Indian nationals abroad He has not
solved the question of Apartheid in
Africa, the question of Indian nationals
mn Ceylon Whenever we come to
brass tacks, to the practical problems
of our life we find that he has muser-
ably failed

Sir, references have been made by
previous speakers to the Kashmir
situation One really wonders whe-
ther Kashmir and Jammu are really
part of India Whenever a Bill comes
1in this House the very first clause says,
“excepting the State of Jammu and
Kashmir” Our Election Commission
has no jurisdiction over Kashmir; nor
has our Supreme Court Then the
High Court of Kashmir 1s under the
Kashmir legislature All these anoma-
lies have to be rectified There are
widespread complaints of reeking cor-
ruption and of suppression of civil
hiberties. I wonder why our Govern-
ment should fight shy of treating.
Kashmir and Jammu on the same level
as any other State of the Union Does
1t not give a handle to Pakistan?
Does 1t not encourage Pakistan and
1ts supporters to say that you do not
dare to treat Kashmir as your own
territory when you make an exemp-
tion ;m favour of the State in every
legislative measure you bring before
Parliament? The real danger in
Kashmir 1s that we are relying entire-
ly on one man Previously we had
relied entirely on another man and
it was almost a sacrilege to speak any-
thing wrong against him, to criticise
him 1n any matter Then, one sudden
morning we found that he was a trai-
tor and he was branded as a traitor
by his own erstwhile colleagues—not
by the opposition—and by his friends,
men of his own party We are doing
the same mistake We are entirely
depending on what one person may
say about Kashmir And recently his
own brother came out with an ex-
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posure of the situation prevailing in
that State. I submit that our Govern-
ment should take courage in both
hands and inteifere in the affairg of
Jammu and Kashmir in the same man-
ner as it deals with other States.
The jurisdiction of our Supreme Court
and of our Election Commission should
extend to that State as much as to any
other State.

I conclude after a brief reference to
education. It was not at all mention-
ed in the Address. That is quite in
the fitness of things, since education
is not in the hands of a Minister with
Cabinet rank. Apparently education
is last in the priorities of our Gov-
ernment. But our Constitution unfor-
tunately exhorts complete implemen-
tation of free and compulsory primary
education to boys and girls up to the
age of 14 by next year, by 1960. I
wonder how near are we towards this
goal. The Education Minister also
had been here, but unfortunately by
the time my turn came he has left the
House. Education is in a complete
muddle. Apparently there is no .

]

Tae VICE-CHAIRMAN (SHrI P, N.
SaPrU): You have only two minutes
left now.

Dr. A. N, BOSE: 1 should speak up
to the end of the House today. My
time was 35 minutes.

THE VICE-CHAIRMAN (SHR1
P. N. Sapru): That will be finished in
two minutes.

Dr. A. N. BOSE: I will finish im-
mediately. There is neither any policy
nor any philosophy behind our system
of education in the primary and the
middle stages. There are three gys-
tems running side by side—the basic
education, the old type of education,
and the English type education, educa-
tion given in the English Public
Schools. This is perpetuating the class
division that exists in our society. The
English type of schools is meant for
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the big men and the children of our
Ministers. I wonder how many child-
ren of our Ministers go for education
in the basic schools designed after the
Gandhian model? They are taught in
English schools and the Public schools,
and after graduation they are either
in England or in America. There is
no co-ordination between the three

" different stages of primary, secondary

and higher education. First, we sought
to readjust higher education through
the Radhakrishnan Commission, then
the secondary education through the
Mudaliar Commission. And we have
not yet started touching primary edu-
cation. The reforms goes from top leo
base. (Time bell rings.) We are
venturing with a new syllabus with-
out text books. We are venturing
with .

The VICE-CHAIRMAN (Sur1 P. N.
SAPRU): Only one minute.

Dr. A. N. BOSE: schemes
without teachers. You are cutting
down my time, but the bell was noct
rung when others spoke. This is wast—
ing my time, Sir.

Surt BHUPESH GUPTA: That will
go from the pool.

Dr. A. N. BOSE: 1 shall finish. We
are introducing a new scheme of edu-
cation without books, new syllabus
without texts, new methods of educa-
tion without teachers trained in the
new methods. This is how we are
muddling with our education system.
Above all this teaching profess.on,
particularly at the lower levels, is as
underpaid as they were. It is a pcor
man’s job from the bottom to the top.
Sir, this is the most neglected portfolio.
I shall conclude by contrasting the
working of the Education Ministry
with what our Prime Minister has
said in his much disputed article. He
says at the conclusion of his article: —

“It is man that builds up the
wealth of a nation, as well as its
cultural progress. Hence education
and health are of high importance
so as to produce that quality in tl.e
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human beings. We have to suffer
here also from the lack of resourcas,
but still we have always to remem-
ber that it is right education and
good health that will give the foun-
dation for economic as well as cul-
tural and spiritual progress.”

Sar1 BHUPESH GUPTA: What is
that?

Dr. A. N. BOSE: “The Basic Ap-
proach”, the article which has been
criticised by Mr. Yudin. It was pub-
listied in the “Economic Review”, the
Congress journal, and it is resprinted
here from that.

The working of the Education Minis-
try is in sad contrast with what the
Prime Minister has said in his article,

Thank you.

Tue VICE-CHAIRMAN (SHr: P. N.
SaprU'):1I am sorry to have inter-
fered, but I could not help it. Mr.
Dahyabhai Patel.

Surt DAHYABHAI V. PATEL
(Bombay): What time will T get, Sir?

TrRE VICE-CHAIRMAN (Suri P. N.
SAPRrU): You start, you close at 5 and
you continue tomorrow,

SHrr DAHYABHAI V. PATEL: Mr.
Vice-Chairman, I have read carefully
the speech delivered by our worthy
President .

TeE VICE-CHAIRMAN (SHrr P. N.
SarrU): Not heard it?

Sur1 DAHYABHAI V. PATEL: Un-
fortunately I was not in the House. 1
was not in Delhi. It reads well. It is
printed very well, but it meang little.
I am sorry I cannot be enthusiastic
at all about the substance that is inside
the speech. In fact, it will cause con-
giderable amount of disappointment
in the region where I come from, in
my constituency, and therefore it is
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necessary that I should take this op-
portunity to express the feelings of the
people there which seem to be utterly
disregarded here. We talk of demo-
cracy. We talk of the will of the peo-
ple. Where is the will of the people?
Here we have in this country thirteen
States which have voted unilingual
States for themselves and denied uni-
lingual States to two States. Is this
fair? Is this just? Is this what can
be called democracy? That is the
question that I would like to ask this
House, this Parliament. I would like
to ask them how long they wish to
continue with this injustice.

Tue VICE-CHAIRMAN (SHrr P. N.
Sarru): But has each State the right
to determine its own frontiers?

Surt DAHYABHALI V. PATEL: Each
State may not have, but the country
should have, and the country should
decide it on a principle, not on indivi-
dual convenience. If the principle is
linguistic State for all but two States,
then naturally the two States that have
been denied this are resentful of the
injustice that is heaped upon them.
That is the point that I wish to make
to begin with.

Surr AKBAR ALI KHAN: Is there
unanimous agreement on the question
of Bombay?

Surr BHUPESH GUPTA: Agree-
ment between whom?

Sart DAHYABHALI V. PATEL: Why
do you want to throw the apple of dis-
cord? Why do you want to make
Bombay the apple of discord? Can
you not go by the vote of the people,
as we are prepared to do? I was one
of the first persons who opposed Bom-
bay going to Maharashtra. That was
in 1948.

Surr DEOKINANDAN NARAYAN:.
You were in the Congress then.
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Sart DAHYABHAI V. PATEL: I
am recognizing the vote of the people.
At that time the Congress did not op-
pose Bombay going to Maharashtra
Shri Shankarrao Deo did it on his own.
Nobody supported him,

I was the one exception who oppos-

«€d  Mr. Shankerao Deo’s state-
ment .
AN Hon. MEMBER: You should

~be consistent,

Surt DAHYABHAI V. PATEL: I am
consistent. I recognize the vote of the
Jpeople since recorded three times, the

1
I
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vote for the seat of Parliament, the
vote for the State Legislature and the
vote recorded by the people of Bom-
bay for the Bombay Municipal Cor-
poration election.

Tre VICE-CHAIRMAN (Smrt P. N.
Sarru): You can continue tomorrow.
The House stands adjourned till 11
A.M. tomorrow, the 12th February.

The House then adjourned
at five of the clock till eleven
of the clock on Thursday, the
12th February 1959.



